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 1 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 234 OF 2020 

 

IN THE MATTER OF: 

ANURADHA                         …APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS.        …RESPONDENTS 

 

OBJECTIONS ON BEHALF OF M/S. TRIVENI ENGINEERING & 

INDUSTRIES LTD. TO THE JOINT INSPECTION REPORT 

DATED 23.12.2020 ALONGWITH SUPPORTING AFFIDAVIT 

 

MOST RESPECTFULLY SHOWETH: 

1. The answering Respondent herein i.e., Triveni Engineering & 

Industries Ltd. (“TEIL”) is a duly registered public limited 

company incorporated under the Companies Act, 1956 and is 

engaged in multiple business activities, one of which is 

manufacturing sugar. At the very outset, the answering Respondent 

herein submits that it is a responsible company which is fully 

compliant with the applicable statutory laws and follows the law of 

land. 

2. That in the year 2006-07, the answering Respondent established 

one of its Sugar Manufacturing Unit (“Sugar Mill”) at village 

Milak Narayanpur, in the Rampur district of the State of Uttar 

Pradesh. The unit is engaged in production of sugar and is operating 
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 2 
having all the necessary permissions required under various 

statutes.      

3. That as is borne out of records, in the month of October 2020, the 

Applicant herein, approached this Hon’ble Tribunal by filing the 

instant Original Application wherein it was alleged that the 

answering Respondent’s Sugar Mill was operating without any 

treatment plant and polluted effluents were being discharged 

directly into the land affecting the groundwater. Notably, these 

allegations were wholly baseless and were nothing but scandalous 

and motivated which the answering Respondent will demonstrate 

from the Joint Inspection Report filed by the Joint Committee of 

Central Pollution Control Board (“CPCB”) and Uttar Pradesh 

Pollution Control Board (“UPPCB”).  

4. That the instant Original Application was heard on 02.11.2020, 

when after hearing the Applicant, this Hon’ble Tribunal was 

pleased to pass an Order by which it constituted a Joint Committee 

comprising of CPCB, UPPCB, and District Magistrate, Rampur 

(“DM, Rampur”) to examine the grievance of the Applicant and 

take remedial action. UPPCB was made the nodal agency for 

compliance and coordination, and a factual and action taken report 

was required to be submitted within three months before this 

Hon’ble Tribunal.  

5. The Joint Committee comprising of officials from the CPCB, 

UPPCB, Sub-Divisional Magistrate, Rampur, Cane District 
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3 
Officer, Rampur visited the Sugar Mill of TEIL on 23.12.2020 and 

carried out the inspection as directed by this Hon’ble Tribunal. 

6. That based on the Joint Inspection Report prepared by the Joint

Committee, this Hon’ble Tribunal vide its Order dated 15.03.2022

reached the following conclusion:

“3. From the above, it is seen that unit is operating beyond the 
consented capacity; without separate flow meter; storage lagoon 
is of over capacity; there are two impermeable lagoons in the ETP 
area; ETP operation is not satisfactory, Sulphate Removal System 
(SRS) is not proper; treated effluent is being discharged through 
common channel after mixing with ETP outlet and the Ground 
Water shows high colour, conductivity, COD, Total hardness and 
Sulphate concentration. The ground water contamination found 
may be due to infiltration to nearby villages which reaches upto 
shallow depth leading to high concentration of Sulphate, colour, 
conductivity, COD, total hardness and low pH value in ground 
water, which can be further ascertained by study of ground water 
of nearby areas by Competent Department. Deep borewells are 
complying w.r.t. BIS drinking water standards 10500:2012. The 
Committee has accordingly made recommendations for remedial 
action as mentioned above.”  

7. The said order dated 15.03.2022 was challenged before the Hon’ble

Supreme Court and by judgment dated 21.08.2023 passed in Civil

Appeal No. 2934 of 2022, the Hon’ble Supreme Court was pleased

to set-aside the order dated 15.03.2022 and remand the matter back

to this Hon’ble Tribunal while allowing an opportunity to the

answering Respondent to file objections and to be heard before

passing further orders.
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8. Although the order dated 15.03.2022 has been set-aside by the 

Hon’ble Supreme Court, it would be appropriate for the answering 

Respondent to first deal with the aspects highlighted in para 3 of 

the order dated 15.03.2022 as reproduced hereinabove, inasmuch 

as the said aspects had weighed with the Hon’ble Tribunal in 

observing that the answering Respondent is not complaint. After 

dealing with the said aspects, the answering Respondent would deal 

with the recommendations highlighted in the report of the Joint 

Inspection Committee.  

9. However, before doing so, first and foremost, it is submitted by the 

answering Respondent herein that in the latest round of inspections 

done at the behest of the office of the Regional Officer, pursuant to 

which report dated 20.06.2023 was generated, the UPPCB has 

found the ETP installed at the subject Sugar Manufacturing Unit 

working satisfactorily. A true copy of the Report dated 20.06.2023 

is annexed herewith and marked as Annexure R-1. Further, 

inspection conducted by UPPCB in the month of January and 

February, 2023, show that the samples of waste water collected 

from subject Sugar Manufacturing Unit, have been found within 

permissible limits. A true copy of the Report dated 19.01.2023 and 

18.02.2023 prepared by the Regional Laboratory, Moradabad of the 

UPPCB is annexed herewith and marked as Annexure – R-2.  

10. In this background, submissions of the answering Respondent to 

the report of the Joint Inspection committee may be considered. In 

the respectful submission of the answering Respondent, the 
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 5 
allegations levelled against the answering Respondent in the report 

of the Joint Inspection Committee are baseless and unsubstantiated. 

The answering Respondent would demonstrate in the following 

paragraphs as to how the claims made in the Report are erroneous, 

misleading and at places contrary to the data maintained by the 

CPCB and UPPCB themselves.  

 

I. RE: ALLEGATION THAT UNIT IS OPERATING 
BEYOND THE CONSENTED CAPACITY. 

 

Observations as per the Joint Inspection Report – 

11. As per Daily Manufacturing Reports (DMRs) provided by the unit 

it was observed that on the day of inspection the unit was crushing 

5220 TCD of cane, which is more than the consented capacity. As 

per DMRs provided by the unit, average cane crushing for the 

month of December, 2020 is found to be 5091.5 TCD, which is 

more than consented capacity of 5000 TCD. 

Conclusions  

12. The unit operational capacity was found more than consented 

capacity. 

Reply 

13. It is humbly submitted that the conclusion drawn by the Committee 

is incorrect, misleading and smacks of non - application of mind. 

The answering respondent would like to rely upon the Certificate 

issued by the District Cane Officer, Rampur, for the Crushing 

Season 2020-21, wherein the seasonal crushing average was 4932 
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 6 
TCD by the unit whereas the consented capacity is 5000 TCD. In 

other words, the unit crushed lesser that the consented capacity, if 

determined on a seasonal basis. A true copy of the Certificate issued 

by the District Cane Officer, Rampur is annexed herewith and 

marked as Annexure R-3. 

14. It is quite possible that in a particular day, there may be a variance 

in the amount of cane crushed. At times, it is beyond the reasonable 

control of any Sugar Manufacturer to control the amount of cane it 

is crushing since the entire cane received by it has to be crushed, 

and that may result in minor deviation, but on an average the total 

crushing capacity for the season cannot be breached. Moreover, 

since the average of a month i.e., December 2020 is taken as a 

criteria in the Report in question to suggest a breach beyond the 

consented capacity of 5000 TCD, though marginally, in the same 

way, it is the Appellant’s submission that average of the entire 

crushing season should be considered, which would demonstrate 

that the Appellant is thoroughly complaint. The same is clearly 

evident from the certificate issued by the District Cane officer.  

15. Therefore, since quantity of crushing of sugarcane is based on 

supply by farmers, which is beyond the control of the unit, a slight 

variation on some days cannot be ruled out. Therefore, it would be 

appropriate, practical and pragmatic for the crushing capacity vis-

à-vis actual crushing carried out to be determined on a seasonal 

basis. 
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7 
16. In this regard, it may be noted that the Joint Inspection Committee

has reported that the unit generates 126.55 Litres of effluent / ton

of cane crushed. Running on consented capacity (5000 TCD), the

unit would generate about 632 KLD of effluent, whereas, as noted

by the Joint Inspection Committee itself, the ETP capacity of the

unit is 840 KLD (in addition to 600 KLD of SRS). Therefore, even

if there were to be a minor variation in crushing by the unit, the ETP

systems installed at the unit are suitably capable to treat the effluent

generated so that there is no pollution whatsoever caused on

account of such effluent generation.

II. RE: UNIT DOES NOT HAVE REQUISITE FLOW-
METERS INSTALLED

Observations as per the Joint Inspection Report (Para 4)–

17. The unit has not installed flow meter at the main inlet channel of

ETP however, it was observed that flow meter was installed at the

feed to primary clarifier from equalization.

18. The unit has installed flow meter in the outlet channel carrying

combined treated effluent from ETP & SRS to treated effluent

storage lagoon.

19. The unit is having separate 600 KLD of Sulphate Recovery System

(SRS) installed for treatment spray pond/ cooling tower overflow.

Flow meter is installed at inlet of SRS, however separate flow meter

at outlet of SRS is not installed to estimate the treated effluent

generation from SRS. The treated effluent from SRS outlet is
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8 
combined with treated effluent from ETP and discharged into the 

lagoon. The OCEMS records the continuous combined flow of 

treated effluent from ETP and SRS   

Conclusion (Para 5) 

20. No separate flowmeter was installed at ETP outlet as well SRS

outlet.

Reply

21. In respect of the observation that no separate flowmeter was

installed at the ETP outlet as well as the SRS outlet, it is humbly

submitted that firstly, the answering Respondent was under no

statutory obligation to install the said flow meters. As far as an inlet

flow-meter is concerned, it is apposite to refer to the Point No. 7 of

the Special Conditions provided under the Consent to Operate

issued by UPPCB to the answering Respondent herein where the

following condition is stated:

7. Unit shall operate and maintain the installed electromagnetic flow meter at
water source and outlet of ETP with running hours and maintain the records
of water extracted and treated effluent supplied to irrigation or discharge in
drain.

22. Clearly, there is no requirement to install a flow-meter at the inlet

of the ETP. Even apart from the consent to operate, at no point in

time was a direction issued to the unit to install a flow-meter at the

inlet of the ETP System. Therefore, in the absence of a specific

direction, no fault can be ascribed to the unit for not having installed

a flow-meter at the inlet of ETP.
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23. Be that as it may, it may be noted that as noted in the Joint 

Inspection Report, after the first stage of the ETP system i.e. 

equalisation tank, the Sugar Manufacturing Unit had already 

installed an ETP meter. Therefore, there can be no grievance 

regarding non-installation of flow meter at the inlet of ETP. 

24. Further, as regards flow-meter installed at the common channel of 

Effluent Treatment Plant (ETP) and Sulphate Reduction System 

(SRS) and not individually on the two, it is the respectful 

submission of the answering Respondent that the ETP and SRS are 

jointly a part of the overall Effluent Treatment Plant (ETP) and the 

SRS and ETP go into a common channel. Therefore, it is the 

common channel after ETP and SRS, which the ETP outlet for the 

unit. As such, the installation of flow-meter at this point satisfies 

the requirement to place a flow-meter at the outlet of ETP. 

25. Crucially, this has been the arrangement at the unit since long. It 

would be pertinent to note that prior to the Joint Committee 

inspection carried out on 23.12.2020, the subject Sugar 

Manufacturing Unit had been inspected by UPPCB, CPCB and IIT 

Roorkee (as directed by CPCB) on multiple occasions and in these 

inspections, no objection was raised with the placement / location 

of the flow-meters at the unit. Neither was relocation of flow-

meters at the locations/ places suggested / directed. The answering 

Respondent humbly submits that it has always acted in accordance 

with the CPCB Charter and the directions of UPPCB/CPCB from 

time to time and has installed flow-meters at various locations.  
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26. Be that as it may, after taking into account the Observations of the 

Joint Committee, the answering Respondent has now installed the 

flowmeters, both at the inlet of the ETP and well as SRS outlet 

separately. A copy of photographs evidencing the flowmeters 

installed as various locations is annexed herewith and marked as 

Annexure R-4 (Colly).  

 

III. RE: STORAGE LAGOON IS OF OVER CAPACITY 
 

Observations as per the Joint Inspection Report  (Para 4)–-  

27. As per the data for average effluent generation provided by the unit, 

effluent generation was found much less than the 15 days holding 

capacity of storage lagoon, which indicates overcapacity of the 

treated effluent storage lagoon  

Conclusions (Para 5) 

28. The treated effluent storage lagoon was found of overcapacity. 

Reply 
29. In respect of the conclusion drawn that treated effluent storage 

lagoon was found of overcapacity the same is denied as the same is 

within the permissible limits per law. It is submitted that the as per 

guidelines of Ministry of Environment, Forest and Climate Change 

(MoEF), Notification GSR 35(E) dated 14.01.2016/ CPCB charter, 

the treated waste water discharge limit is 200 litres / ton of cane 

crushing. Given that answering Respondent’s plant capacity is 5000  

TCD hence, the maximum effluent discharge per day equals to 

1000 KLD i.e. (5000 TCD X 0.2 KLD/ ton of cane crushing). 
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Further, as per conditions of the consent to operate issued by 

UPPCB, the answering Respondent was required to restrict the 

capacity of treated effluent storage lagoon to 15 days holding 

capacity. In other words, lagoon holding capacity of the unit should 

have been not more than 15000m3 (i.e. 1000 KLD X 15 day 

=15000m3). The answering Respondent humbly submits that the 

subject Sugar Manufacturing Unit is having lagoon capacity which 

is approximately 12990m3 which if calculated, comes to just 13 

days lagoon holding capacity. Hence, the answering Respondent 

was fully compliant and was working in accordance with the 

conditions of treated effluent storage capacity. A true copy of MoEF 

Notification No. GSR 35(E) Clause No. 4(1) ii (3) dated 14.01.2016 

is annexed herewith and marked as Annexure – R-5.  

 

IV. Re: ALLEGATION THAT THERE ARE TWO 
IMPERMEABLE LAGOONS IN THE ETP AREA 
 

Observations as noted in Joint Inspection Report (Para 4) 

30. The joint team also observed 02 impermeable lagoons in the ETP 

area, one is adjacent to the treated effluent storage lagoon, which 

was reportedly filled with rainwater and second lagoon reported to 

be used for storage of waste water generated from backwash. The 

lagoon was found filled with black water & same was reported to 

be pumped back to ETP via flexible pipe. Temporary pump & 

flexible pipe was observed near the lagoon. The sample was not 

collected from these lagoons as in the lagoon adjacent to main 

treated effluent storage lagoon no coloured effluent was observed 
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and little quantity of water at bottom was visible in one of the 

lagoon. Also, sample could not be collected from the lagoon 

separately filled with backwash water as the effluent was visible 

too oily and greasy. 

Conclusion (Para 5)  

31. Two impermeable lagoons in the ETP area were observed, one is 

adjacent to the main treated effluent storage lagoon, which was 

reportedly filled with rain water and second lagoon is reported to 

be used for storage of waste water generated from backwash which 

was filled with black & greasy wastewater.  

Reply 

32. It is submitted that the ‘lagoons’ adjacent to treated effluent storage 

as observed by the Joint Committee were not ‘lagoons’, as referred 

in the traditional sense, where treated effluent is stored, but rather, 

more in the nature of impermeable ‘tanks’ which were being used 

as a part of the ETP set-up itself to ensure proper treatment of the 

effluent generated during the crushing process.  

33. In respect of one lagoon, reported to be used for storage of waste 

water generated from backwash, it is submitted that the said 

impermeable ‘tank’ was used to temporarily hold backwash to 

enable proper treatment of the backwash by routing the same into 

the ETP on the same day. This was done to ensure that no untreated 

effluent is discharged from the unit.  

34. However, subsequent to Joint Committee Inspection, the practice 

of taking back wash water into small lagoon (tank) has been 
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stopped. Now, Activated Carbon Filter / Multi Grade Filter 

backwash is directly taken into equalization tank and treated 

conventionally. 

35. Further, as far as the recommendation of Joint Committee (Please 

see Point 6.0 (11) of Recommendations) to dismantle of the 

aforesaid lagoon is concerned, it is submitted that the aforesaid 

lagoon now forms a part of the distillery’s duly approved layout 

plan, which is set adjacent to the sugar unit and would be used as 

‘Condensate lagoon’. Hence, the said lagoon no longer is a part of 

the sugar Unit; and is being operated and controlled by the adjacent 

distillery only. Effectively, therefore, for the purposes of the sugar 

unit, the lagoon is unavailable i.e. akin to having been dismantled. 

A copy of photograph of the lagoon is annexed herewith and 

marked as Annexure R-6. 

36. As far as the other lagoon is concerned, the same was evidently 

not in use even during the inspection, as the same was lying empty. 

As far as recommendation of Joint Committee (Please see Point 6.0 

(11) of Recommendations) to dismantle of the aforesaid lagoon is 

concerned, it is submitted that the aforesaid lagoon currently forms 

a part of the duly approved layout plan of a distillery which is set-

up adjacent to the sugar unit and would be used by them as ‘CT 

Water’ lagoon. Hence, the said lagoon no longer is a part of the Unit 

and is being operated and controlled by the adjacent distillery only. 

Effectively, therefore, for the purposes of the sugar unit, the lagoon 

is unavailable i.e. akin to having been dismantled. 
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The photographs of the lagoon used by the distillery is annexed 

herewith and marked as Annexure – R-7. A true copy of the 

approved layout plan of the distillery indicating the lagoons are 

now part of the distillery unit is annexed herewith and marked as 

Annexure – R-8.  

 

V. RE: SUGGESTION THAT ETP OPERATION NEEDS 
IMPROVEMENT 
 
Observation as noted in Joint Inspection Report (Para 4.1) –  

37. The analysis of sample collected from aeration tank for 

MLSS/MLVSS were found (1581/ 1305), which is at lower side as 

against desired level of 2000-2500 mg/ l, which indicates the ETP 

was not properly stabilized. 

Conclusion (Para 5) 

38. ETP operation and maintenance need to be improved. Analysis of 

sample collected from aeration tanks indicates that the ETP was not 

properly stabilized.  

Reply 

39. It is submitted that the conclusion of Joint Committee is absolutely 

vague and based on incorrect facts. The answering Respondent 

humbly submits that ETP of subject Sugar Unit has always been 

operating smoothly and is being maintained as per the settled 

protocols of CPCB and UPPCB and the same is well equipped with 

the latest state of the art technology. The same is fully functional, 

adequate and working within the prescribed norms. 
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40. It is submitted that as far as the observation of joint committee that 

the analysis of sample collected from aeration tank for 

MLSS/MLVSS were found (1581/1305), which is at lower side as 

against the desired level of 2000-2500 mg/l is concerned, it is 

submitted that Sugar factory effluent has organic and inorganic 

constituents, and to bring such organic and inorganic constituents 

in the effluent within desirable level, the effluent is treated through 

an activated sludge process. The process involves supply of air and 

micro nutrients in aeration tank to increase MLSS as per need, but, 

when the quantity of biomass (MLSS) has increased beyond 3000 

– 4000 mg / litre then process of treatment is slowed down by 30 – 

40% and to maintain sludge parameter i.e. F/M ratio at optimum 

level (2000 – 2500 mg / litre) one has to take out excess bio mass 

(MLSS).  During this process for a short time MLSS decreases and 

to increase its quantity one has to add nutrients and excess air in 

aeration tank by reducing the air in equalization tank and increasing 

it in aeriation tank.   

41. When joint team visited on 23.12.2020, only one day before, excess 

biomass (MLSS) was taken out to sludge bed in ordinary course to 

bring the process to normal. At this time maximum air was added, 

again in the routine course due to which the MLSS has appeared 

low in aeration tanks. Thus, reduction in biomass level was only 

due to the procedural activity necessitated for the purpose of 

achieving desirable biomass level and not for any other reason. 

Therefore, no fault can be found on part of the unit in this regard. 

152



 16 
42. Apart from the above, the answering Respondent has been regularly 

carrying out performance analysis of its ETP from an independent 

NABL approved laboratory and has always been found to be 

compliant, which is evident from the reports dated 20.11.2020, 

21.12.2020, 25.01.2021, 19.02.2021, 17.03.2021 and 10.04.2021. 

A true copy of reports dated 20.11.2020, 21.12.2020, 25.01.2021, 

19.02.2021, 17.03.2021 and 10.04.2021 is annexed herewith as 

Annexure R-9 (Colly). 

43. In fact, it may be noted that the fact that the ETP had been working 

properly is clearly evident from the data retrieved from the Online 

Continuous Emission Monitoring System (“OCEMS”). UPPCB 

has failed to consider the material fact that the OCEMS data, is 

monitored 24x7 by both UPPCB and CPCB and had there been any 

deviation, as alleged, then as per the SOP, both UPPCB and CPCB 

would have intimated the answering Respondent through SMS or 

email. Admittedly, nothing has been communicated to the 

answering Respondent, which shows, that the subject Sugar Unit is 

fully compliant and the parameters level in the effluent discharge 

were within the prescribed limit. This would be possible only when 

the ETP set-up was working properly. Therefore, when the 

parameters / norms of the treated effluent discharge are within 

norms, there is no question of the ETP set-up not working 

adequately and properly, as alleged in the report. 

44. It may be noted that on 21.01.2021 and 03.02.2021, during the 

Magh Mela, as per the directions of the committee formed by DM 
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Rampur, the Unit/ETP was inspected by SDM and the officials of 

UPPCB and the same was found to be working smoothly without 

any traces of coloured/contaminated discharge. A true copy of the 

Report dated 21.01.2021 and 03.02.2021 are collectively annexed 

herewith and marked as Annexure R–10 (Colly).  

45. Further, on 22.01.2021 and 27.01.2021, the samples were again 

collected and analyzed by the Office of R.O., UPPCB, Moradabad. 

The reports dated 03.02.2021 related thereto, also prove that the 

ETP was functioning smoothly and the discharge levels were within 

the prescribed parameters. A true copy of Reports prepared by the 

Office of R.O., UPPCB dated 03.02.2021 is annexed herewith and 

marked as Annexure R -11 (Colly). 

VI. RE: ALLEGATION THAT SRS IS NOT FUNCTIONING 
PROPERLY  
 
Observations as noted in Joint Inspection Report (Para 4.1.) –  
Bullet Point 2 –  

46. It is also visible from analysis results that the sulphate value at inlet 

of ETP (300 mg/l) and is higher than the outlet (381 mg/l). The 

value of Sulphate as per analysis result of samples collected from 

inlet of SRS is 563 mg/l whereas the value of Sulphate was 864 

mg/l at outlet of SRS, which shows that the Sulphate is higher at 

outlet of SRS as compared to the inlet, which is defeating the 

purpose of Sulphur Recovery System and indicates that SRS is not 

functioning properly. 
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Conclusion (Para 5) 

47. Sulphate Removal System (SRS), which is installed to treat Sulphur 

containing effluent is not operated properly as Sulphur content in 

effluent increases from 563 mg/l at inlet to 864 mg/l at outlet of 

SRS. The unit has not disclosed the name of all chemicals used in 

SRS to treat Sulphur containing effluent, hence presence of Sulphur 

may be due to addition of a chemical coagulants in large quantity 

such as aluminum sulphate (alum) or ferric sulphate, which help to 

form larger clumps, making it easier to settle down to the bottom. 

Reply 

48. The answering Respondent humbly submits that the aforesaid 

allegation is denied being incorrect and factually untenable. It is 

submitted that the answering Respondent has installed a well-

designed, state of the art ETP and Sulphate Recovery System (SRS) 

and is always working to ensure that proper treatment of the 

effluent discharge and operation of the ETP and SRS system. It is 

extremely important to note that sample analysis as recorded in the 

Main Report, shows that the Sulphur/sulphate is mentioned to be 

higher at the Outlet (864 mg/l) compared to what it is recorded at 

the Inlet (563 mg/l) of SRS, and such a result is not technically 

possible. It is submitted that SRS when functional is supposed to 

reduce sulphur, therefore even if the SRS does not work, which 

certainly is not the case reported by them, in that case also, it will, 

at best, remain the same. Assuming but not admitting that the 

effluents were not treated, even then the readings at the outlet would 
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not increase automatically on its own from what has been recorded 

at the point of inlet of SRS. 

49. Thus, it is not scientifically possible that after treatment the 

readings will exponentially increase like it has been shown in the 

Report of the Joint Committee. This clearly demonstrates and 

establishes the fact that report prepared is unreliable and cannot be 

made the basis for coming to the conclusion regarding allegations 

of answering Respondent violating environmental norms. The 

answering Respondent most humbly submits that there are clear 

contradictions in the Report furnished by the Joint Committee and 

therefore cannot be relied upon to hold the answering Respondent 

liable for violating any environmental norms. 

50. In fact, the unit was using main following chemicals in SRS unit: 

PAC (poly aluminium chloride), lime (calcium hydroxide) and 

Flocculent (Poly Acrylamide). Therefore, the observation of the 

inspection team that sulphur levels may increase through the SRS 

system is completely incorrect. 

51. It is further relevant to mention that the third party NABL approved 

lab analysis report dated 21.12.2020, 25.01.2021, 19.02.2021 and 

17.03.2021 respectively, clearly proves beyond any doubt that the 

SRS system was running properly and achieving desired result. A 

true copy of reports dated 21.12.2020, 25.01.2021, 19.02.2021 and 

17.03.2021 is annexed herewith and marked as Annexure R-12 

(Colly).  
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VII. RE: ALLEGATION THAT TREATED EFFLUENT IS 

BEING DISCHARGED THROUGH COMMON 
CHANNEL AFTER MIXING WITH ETP OUTLET  
 
Observation as noted in Joint Inspection Report (Para 4.1) 

34. Table – 5 comprising of the Samples which were collected from 

inlet & outlet of SRS and the analysis thereof  

35. Samples which were collected from inlet, outlet & various units 

of ETP and treated effluent storage lagoon, and its analysis in Table 

- 6. 

Conclusion (Para 5)  

52. The treated effluent from SRS being discharged through common 

channel in 12990 m3 treated effluent storage lagoon after mixing 

with ETP outlet wherein it become diluted with ETP treated effluent 

which is reflected in the analysis results. The values of sulphate in 

effluent from Outlet of Secondary Clarifier (114 mg/l) and Outlet 

of SRS (864 mg/l), which were stored in common lagoon (390 

mg/l) clearly indicates the dilution of sulphate content from SRS 

with ETP treated water. 

 
Reply 

53. In response to the allegation that the effluent from SRS was being 

discharged through common channel in 12990m3 treated effluent 

storage lagoon after mixing with ETP outlet wherein it become 

diluted with ETP treated effluent, it is submitted that the Unit has 

been discharging ETP treated effluent and effluent from SRS 
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through common channel as per the charter directions and 

mentioned in the GSR 35 (E) dated 14.01.2016 only (annexed as 

Annexure R- 3 to this Reply). It is apposite to mention here that the 

charter clearly provides that a single outlet point from the Unit is 

allowed for final effluent discharge as well as for the waste water 

from spray pond overflow or cooling tower blowdown. Hence, the 

both treated steams are being stored in treated water lagoon to its 

final disposal for irrigation as per the statutory compliance. It is 

further submitted as mentioned hereinbefore that SRS is part of 

ETP and therefore there is no requirement to keep separate 

channels.  

 

 

VIII. RE: ALLEGATION REGARDING CONTAMINATION 
OF GROUNDWATER 
 
Observation as noted in Joint Inspection Report  (Para 2.2) –  

54. The analysis results of Groundwater samples— 01 (borewell depth 

— 50ft.), collected from hand-pump at Mahmadpur shows COD-

06mg/l and total hardness-669 mg/l, which were exceeding the 

acceptable limit and pH in slightly acidic range. Similarly, results 

of Groundwater sample- 03 (borewell depth — 40 - SOR) from 

hand-pump at Mahmadpur village shows color-28 hazen, COD-46 

mg/l, BOD- 5.8 mg/l Total Hardness-1275 mg/l  and Sulphate-498 

mg/l, which were exceeding the acceptable limit. Also, goundwater 

sample — 04 (borewell depth — 50 - 60 R) collected from hand-

pump near ITI from Sarakthal village shows Total Hardness-693 
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men, which was exceeding the acceptable limit of Drinking Water 

Standards (BIS) IS 10500:2012.  

55. Hence, groundwater samples—01, 03 and 04 having borewell 

depth ranging from 40 to 60 feet had high colour, conductivity, 

COD, Total hardness and Sulphate concentration whereas hand 

pump — 02 having borewell depth 200 feet showed ail the 

parameter within limit except for Iron (Fe)-0.76 mg/L which was 

exceeding the Permissible limit of Drinking Water Standards (BIS) 

IS 10500:2012.  

Conclusion (Para 5) 

56. Analysis results of groundwater (shallow depth) shows high 

Colour, Conductivity, COD, Total hardness and Sulphate 

concentration. The ground water contamination found may be due 

to the infiltration/ seepages of sulphate containing treated effluent 

discharged for irrigation to nearby villages which reaches up to 

shallow depth leading to high concentration of sulphate, colour, 

conductivity, COD, Total hardness and low pH value in 

groundwater, which can be further ascertained by study of ground 

water of nearby areas by Competent Department. Deep borewells 

are complying w.r.t BIS drinking water standards 10500: 2012 

Reply 

57. At the very outset it is pertinent to note here that the analysis of 

groundwater samples cannot be termed as conclusive and it is rather 

speculative as the Joint Inspection team itself notes as follows: 
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 “The ground water contamination found may be due to the infiltration/ 
seepages of sulphate containing treated effluent discharged for irrigation to 
nearby villages which reaches up to shallow depth leading to high 
concentration of sulphate, colour, conductivity, COD, Total hardness and low 
pH value in groundwater, which can be further ascertained by study of 
ground water of nearby areas by Competent Department.” 

 

58. A bare perusal of the conclusion arrived at by the Joint Committee 

makes it clear that a conclusive report on the Groundwater Samples 

has not been given. Therefore, it cannot be concluded from the 

report that the groundwater report is attributable to the unit. 

59. This is particularly because quality of ground water is influenced 

by the excessive use of fertilizers and pesticides for agricultural 

production.  It is further submitted that the groundwater samples 

cane also be affected from various other factors such as animal 

excreta, existing village ponds. Furthermore, ground water due to 

its long standing with minerals and rocks is generally more 

mineralized than surface water. Therefore, to link the levels of 

various parameters in groundwater only to the unit, would be 

completely incorrect. 

60. In any case, as far the samples are concerned, it may be noted that 

hardness and high levels of sulphur are naturally and geologically 

found in the area and therefore, such high levels cannot be 

attributed to the unit. Notably, an assessment study which was 

carried out by the Department of Chemistry, Government Raza 

(P.G.) College, Rampur, Uttar Pradesh, in the year 2010 found that 

hardness and sulphate are higher in all blocks of Rampur District. 

A true copy of the Report prepared by Department of Chemistry, 
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Government Raza (P.G.) College, Rampur, is annexed herewith and 

marked as Annexure R–13. 

61. Further, as far as other indicators / parameters are concerned, it is 

the answering Respondent’s submission that groundwater sample 

No. 3 shows extreme variations in all parameters. The answering 

Respondent humbly submits that these extreme variations clearly 

indicate that there may possibly be something wrong with the 

installation / working of the handpump from which Sample No. 3 

was taken or that there may be a localised issue in the immediate 

vicinity of the hand-pump, such as the local village pond which is 

used by the villagers for dumping excreta / animal waste etc. which 

are responsible for the extreme values.  

Had values in groundwater sample No. 3 in any way attributable to 

the sugar unit, then similar variations would have been detected in 

the other hand-pumps as well. However, that is not the case 

inasmuch as all other handpumps show that most of the values are 

within BIS 10500:2012 specifications. Crucially, the treated 

effluent from the unit is not even being discharged for irrigation 

purposes close to the location of handpump No. 3 but rather to other 

locations at a distance. Therefore, in the submission of the 

answering Respondent, the samples from handpump No. 3 must be 

completely excluded from consideration while determining 

whether the unit has caused groundwater pollution as alleged. 

62. As regards colour in groundwater, it may be noted that the same is 

visible only in handpump No. 3 (which must be excluded for the 
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aforesaid reasons) and in none of the other handpumps, which 

demonstrate that the unit is not responsible for the same.  

63. As regards pH in groundwater, it may be noted that the same is 

visible only in handpump No. 1 (apart from handpump No. 3 which 

must be excluded for the aforesaid reasons) and in none of the other 

handpumps. Further, even in handpump No. 1, the levels are 

minimally lower than the prescribed norms (only 0.1 lower than 

permissible). In the Respondent’s submission, the unit cannot be 

held responsible for the same, inasmuch as if the unit was 

responsible, then pH values would have been lower in all 

handpumps and not merely in 1 of the handpumps. 

64. In fact, as far as levels of groundwater vis-à-vis discharge from the 

unit is concerned, it may be noted that the unit releases treated 

effluent for irrigation purposes mostly around the farms abutting 

the unit boundary. Crucially, the groundwater samples in handpump 

No. 2 i.e. where the unit has been discharging treated effluent for 

irrigation purposes, has parameters within limits. This also 

indicates that the higher levels of pH and colour found in some 

other samples are not attributable to the unit. 

65. Pertinently, UPPCB has failed to consider the material fact that the 

OCEMS data, is monitored 24x7 by both UPPCB and CPCB and 

had there been any deviation, as alleged, then as per the SOP, both 

UPPCB and CPCB would have intimated the answering 

Respondent through SMS or email. Admittedly, nothing has been 

communicated to the answering Respondent, which shows, that the 
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subject Sugar Unit is fully compliant and the parameters level in 

the effluent discharge were within the prescribed limit. 

 

IX. RE: ALLEGATION REGARDING POSSIBILITY OF 
DILUTION IN PRIMARY CLARIFIER 
 
Observations as noted in Joint Inspection Report (Para 4.1) 

66. Analysis results of primary clarifier showing reduction of 97% in 

bod 96% in cod, 80% in jss just after the treatment through bar 

screen, equalization tank ph correction tank bracket lime dosing 

which seems unrealistic, hence possibility of dilution in primary 

clarifier on the day of inspection can't be ruled out.  

 
Conclusion (Para 5) 

67. Similarly, the performance analysis of ETP system shows that 

effluent quality at outlet of secondary clarifier is poor than outlet of 

primary clarifier. However, Sulphur removal efficiency is observed 

in biological treatment system than the SRS, indicates that 

possibility of dilution of ETP units especially in primary clarifier 

could not be ruled out. 

Reply 

68. The observation and conclusion drawn by the Joint Committee is 

false and technically not possible and raises serious doubts about 

the way the samples have been collected or the testing has been 

done.  
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69. Firtly, the allegation that dilution cannot be ruled out is nothing but 

a figment of imagination of the Joint Committee. In fact, it is the 

submission of the answering Respondent, that it seems that the 

sample collected at the outlet of primary clarifier has been mixed 

up with the sample collected at the outlet of the secondary clarifier. 

This is evident in view of the figures mentioned in table 5 of the 

report - pH level at the ETP inlet is ‘4.8’ whereas pH level at outlet 

of primary clarifier is ‘7.6’. Then again, pH level at outlet of 

secondary clarifier is ‘5.6’ and the pH level after merging of SRS 

outlet is ‘7.4’. The pH levels cannot vary in this manner, with the 

effluent becoming acidic to basic to acidic to again basic.  

70. In fact, (1) pH level at outlet of secondary clarifier (essentially the 

outlet of ETP) is shown to be ‘5.6’, and (2) pH level in table 5 at 

the outlet of SRS before merging with ETP treated effluent is shown 

to be ‘7.2’, whereas, (3) pH level after the merging of SRS outlet is 

‘7.4’. Scientifically, effluent from ETP at 5.6 pH and effluent from 

SRS at 7.2 pH cannot merge to become 7.4 pH. Evidently, the 

sample collection process suffers a patent defect.  

71. Rather, it is very possible that the sample at the outlet of primary 

clarifier has been mixed up with the sample at the outlet of the 

secondary clarifier. If the pH levels at the sample shown to be 

collected at outlet of SRS before merging with ETP treated effluent 

[‘7.2’] would mix with pH levels at the sample wrongly shown to 

be collected at outlet of the primary clarifier [‘7.6’] (and which 

should be the pH level at the outlet of the secondary clarifier), only 
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then is it possible that the pH level of the treated effluent after 

mixing with the SRS effluent would be 7.4 as shown in samples. 

72. In this regard, it may further be noted that as per the Table – 6  the 

in order to bring the pH level from 4.8 at the ETP Inlet Channel to 

7.6 at the Outlet of Primary Clarifier, with volume of ETP Primary 

Clarifier being 101 m3, the answering Respondent would have to 

utilise approximately 2424 m3 of water. Similarly, in order to bring 

down the COD registered at the ETP Inlet Channel at 1569 mg/L to 

62 mg/L at the Outlet of Primary Clarifier, the answering 

Respondent would have to dilute approximately 2556 m3 of water. 

Notably, the water consumption as recorded in the Groundwater 

Extraction Log has remained constant from 01.12.2020 to 

23.12.2020. A true copy of the log book showing Ground Water 

extraction from 01.12.2020 to 23.12.2020 is annexed herewith and 

marked as Annexure R– 14. Therefore, the observation of the Joint 

Inspection team is impossible. 

73. Secondly, it is relevant to mention that the answering Respondent 

regularly gets the samples analyzed from a third-party laboratory 

i.e., M/S Environmental and Technical Research Center which is 

duly accredited laboratory by Ministry of Environment, Forest and 

Climate Change, Govt. of India. The reports related thereto are self-

explanatory and prove that the ETP at the Sugar Unit is fully 

compliant. A true copy of the recognition letter dated 20.10.2023 

issued by CPCB for M/S Environmental and Technical Research 

Center is annexed herewith and marked as Annexure R – 15. A 
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true copy of the NABL accreditation for M/S Environmental and 

Technical Research Center is annexed herewith and marked as 

Annexure R– 16.   

74. It is pertinent to mention that even prior to the date of inspection 

i.e. 23.12.2020 and thereafter, the samples were analyzed by M/s 

Environmental and Technical Research Center as well by the Office 

of R.O., UPPCB, Moradabad and the reports prepared as per those 

analysis establishes that that the ETP had been running smoothly 

and operating as per parameters prescribed by law. A Chart 

summarizing the all the aforesaid reports along with the 

independent reports is annexed herewith and marked as Annexure 

R- 17 (Colly). 

In this background, the answering Respondent proceeds to give a 

response to the recommendations of the Joint Committee 

 

 
X. REPLY TO THE RECOMMENDATIONS OF THE 

JOINT COMMITTEE: 
 

a. Point 1: The unit shall ensure to operate the mill at consented 

capacity of 5000 TCD as granted by UPPCB under Water 

(Prevention & Control of Pollution) Act, 1974 (as amended). 

Reply:  The answering Respondent submits that the reply given 

against the allegation regarding breaching the consented capacity is 

reiterated and not repeated herein for the sake of brevity.  
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b. Point No. 2: The unit shall obtain the valid NOC from Central 

Ground Water Authority (CGWA)/Uttar Pradesh Ground Water 

Department (UPGWD) to abstract ground water.  

Reply: It is submitted that the answering Respondent has all the 

valid consents for operating the subject Sugar Manufacturing Unit 

including the NOC from the Central Ground Water Authority and 

Uttar Pradesh Ground Water Department to abstract ground water. 

The answering Respondent had obtained the Ground Water 

Extraction NOC from the CGWA vide NOC No. 

CGWA/NOC/IND/ORIG/2017 dated 13.07.2017 which was valid 

upto 12.07.2019. A true copy of the NOC dated 25.07.2017 issued 

by the CGWA, Ministry of Water Resources, River Development 

and Ganga Rejuvenation is annexed herewith and marked as 

Annexure R-18.  

The answering Respondent had in fact submitted its application for 

renewal of the NOC on 22.06.2019 with the CGWA. A true copy 

the application submitted on 22.06.2019 with the CGWA is 

annexed herewith and marked as Annexure R-19. 

It is pertinent to mention at this juncture that to address a situation 

where the Statutory Authorities fail to grant renewal of NOCs 

before the time when the earlier NOC was to expire, the CWGA 

issued a Notification dated 24.09.2020 wherein in Para 44 of the 

said Notification it was provided that the NOCs in such cases shall 

be deemed to have been extended till the date of renewal. The 
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relevant portion of Para 44 of the said Notification is being 

reproduced for the sake of convenience hereunder: 

 
“(vi) If the application for the renewal is submitted in time and the CGWA/ 
the respective statutory authority is unable to process the application in 
time, No Objection certificate shall be deemed to be extended till the date 
of renewal of No Objection certificate.” 

 

Therefore, the NOC from CGWA was deemed to be extended till 

the time the same was renewed by the CGWA. A true copy of the 

relevant extract of the Notification dated 24.09.2020 issued by the 

CWGA is annexed herewith and marked as Annexure – R-20.   

It is further submitted that while the application of answering 

Respondent for the subject Sugar Manufacturing Unit for renewal 

of NOC was pending, the Uttar Pradesh Ground Water 

(Management and Regulation) Act, 2019 was enacted and brought 

into force on 07.08.2019 to provide for protecting, conserving, 

controlling and regulating ground water to ensure its sustainable 

management in the State of UP, both quantitatively and 

qualitatively. With the said enactment of Uttar Pradesh Ground 

Water (Management and Regulation) Act, 2019, the authority to 

grant as well as renew any such NOC for ground water extraction 

was given to the State Ground Water Department and accordingly, 

an application for issuance of NOC for ground water extraction was 

duly filed by the subject Sugar Manufacturing Unit with the 

concerned District Ground Water Management Council which was 

approved and NOC was issued by State Ground Water Department 
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to abstract ground water. The said NOC(s) so obtained by the Unit 

are valid up to 17.06.2026 and 26.02.2026 respectively. A true copy 

of the NOCs issued by the State Ground Water Department is 

annexed herewith and marked as Annexure – R-21 (Colly).  

c. Point No. 3 - The unit shall ensure proper operation & maintenance 

of ETP and also ensure proper stabilization of ETP. 

d. Point No. 4 - The unit shall maintain adequate MLSS/MLVSS ratio 

in aeration tank while operating the ETP and ensure proper 

stabilization of ETP.  

Reply – The reply against allegations that ETP is not functioning 

properly hereinabove are reiterated and not repeated herein for the 

sake of brevity.  

e. Point No. 5 - The unit shall install flow meter to measure separate 

flow at ETP outlet. 

Reply - The reply against allegations separate flow meter in Para 

no. 9 hereinabove are reiterated and not repeated herein for the sake 

of brevity. 

f. Point No. 6 - The unit shall relocate the inlet flow meter from feed 

to primary clarifier to main inlet channel of ETP to avoid any 

possibility of effluent bypass before ETP. 

Reply - Following the recommendations the answering Respondent 

has installed the flow meter at the inlet channel of the ETP.  
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g. Point No. 7 - The unit shall install a separate flow meter at outlet 

of SRS to estimate the separate effluent generation after treatment 

from SRS. 

Reply - In reply to the said recommendation the Reply given 

hereinabove is reiterated and not repeated herein for the sake of 

brevity. 

h. Point No. 8 - The unit shall install a flow meter at the pumping 

point of treated effluent from storage lagoon for keeping the record 

of treated effluent quantity being pumped to farmers for irrigation 

purpose. 

Reply - It is submitted that the answering Respondent was under no 

statutory obligation to install the said flow meter. Assuming but not 

admitting, that even if the alleged installation was required, the 

same was never notified to answering Respondent in the past during 

the course of inspection done in recent past and the same was 

pointed for the first time in the Joint Committee report dated 

23.12.2020. Notably, prior to the joint committee inspection, the 

subject Sugar Manufacturing Unit had been inspected by UPPCB, 

CPCB and IIT Roorkee (as directed by CPCB) and they had never 

recommended the answering Respondent to install the said flow 

meters or relocation of flow meters at these locations/ places. The 

answering Respondent has always acted in accordance with the 

CPCB Charter and the directions of UPPCB/CPCB from time to 

time and have installed flow meters at various locations. Be that as 

it may, the answering Respondent has installed flow meter in the 
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delivery line of lagoon pump for irrigation in accordance with the 

recommendation of the Joint Committee. A copy of the photographs 

evidencing the installation of flow meter in the delivery line of 

lagoon pump is are annexed herewith and marked as Annexure-R 

- 22.  

i. Point No. 9 - The unit shall restrict the capacity of treated effluent 

storage lagoon to 15 days holding capacity.  

Reply - The reply given hereinabove is reiterated and not repeated 

herein for the sake of brevity. 

j. Point No. 10 - Large volume of back-wash water stored in a 

separate lagoon/ storage shall immediately be treated in ETP and 

the unit shall dismantle/level the lagoon. Also, the unit shall 

discontinue the practice of storing backwash effluent in lagoon. 

k. Point No. 11 - The unit shall dismantle/level the extra lagoon 

observed adjacent to treated effluent storage lagoon. 

l. Reply – The reply given against the allegation of two impermeable 

lagoons existing hereinabove is reiterated and not repeated herein 

for the sake of brevity.  

m. Point No. 12 - Since the Temporary Pond behind molasses tank no.- 

02 was being used as molasses storage earlier, hence the unit shall 

submit a time bound action plan for dismantling/levelling the pond 

in a scientific manner. 
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Reply – It is submitted that the temporary pond behind molasses 

tank no. 2, was earlier being used for molasses storage (lined pit) 

after taking due permission of competent authority. During the 

inspection also, levelling/ refilling work was in progress which was 

observed by the joint committee officials also. The said pond was 

duly dismantled. A copy of photograph evidencing the dismantled 

pond is annexed herewith and marked as Annexure – R-23. It will 

be apposite to mention that post dismantling of temporary pond, at 

present the site forms a part of the distillery duly approved layout 

plan, which is set adjacent to the sugar unit and is currently being 

used by them as ‘Water storage Tank’. Hence, the site in question 

is no longer a part of the Unit and is being operated and controlled 

by the adjacent distillery only. A copy of photograph of the of water 

storage tank is attached herewith as Annexure – R-24.  

n. Point No. 13 - The unit shall ensure levelling of low-lying area 

where ponding was observed after treating the filled water for ETP. 

Reply - It is submitted that the filled water in low lying area has 

already been shifted to ETP for treatment and its disposal. Further, 

the levelling of the said area has already been done. It may be noted 

that presently on the site in question, a portion of distillery has been 

constructed and forms a part of the distillery, which is set adjacent 

to the sugar unit and no longer remains a part of the Unit. A copy 

of photograph showing a portion of distillery constructed on the site 

is enclosed herewith as Annexure – R-25. 
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o. Point No. 14 - The unit shall ensure the proper treatment/ operation 

of its SRS system.   

Reply - In reply to the said recommendation the Reply given 

hereinabove is reiterated and not repeated herein for the sake of 

brevity.  

p. Point No. 15 - The unit shall maintain volume-wise records for the 

press mud and boiler ash generation & disposal. 

Reply - It is submitted that with respect to the recommendation that 

the unit shall maintain volume-wise records for the press mud and 

boiler ash generation & disposal, it is submitted that the Joint 

Committee has itself observed and mentioned (in Point 23 of the 

Observations) that the logbook is being maintained however, for 

reasons unknown has still recommended for logbook to be 

maintained. The observation made by the Joint Committee with 

regard to aforesaid aspect is contradictory and hence, cannot be 

relied upon. Notably, the answering Respondent’s Sugar 

Manufacturing Unit is already maintaining volume wise record of 

press mud and boiler ash generation & its disposal. A true copy of 

records of press mud and boiler ash generation and its disposal is 

annexed herewith and marked as Annexure – R-26 (Colly).  
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q. Point No. 17 - The contamination in Ground Water has been 

observed, hence it is recommended that Uttar Pradesh Ground 

Water Department may be asked to look into the matter, and 

arrangement for deep borewell for drinking water should be made. 

Reply - In reply to the said recommendation the Reply given against 

the allegation of Groundwater hereinabove is reiterated and not 

repeated herein for the sake of brevity. 

75. That from a bare perusal of the submissions made hereinabove, it 

crystal clear that the allegations levelled against the answering 

Respondent in the instant Original Application were nothing but in 

the realm of conjectures and surmises. 

76. Therefore, in view of the foregoing submissions made, the 

answering Respondent humbly submits that the instant Original 

Application being bereft of merit should be dismissed with 

exemplary costs.  

 

PRAYER  

In view of the foregoing submissions, the answering Respondent humbly 

prays that this Hon’ble Tribunal may graciously be pleased to: 
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A. Dismiss the instant Original Application filed by the Applicant, and

B. Pass such other order(s) and / or direction(s) that this Hon’ble

Tribunal may deem fit in the facts and circumstances of the case in

the interest of justice.

Filed Through 
Counsel for Respondent 

Mr. Anunay Mehta & Mr. Ruchir Ranjan Rai 
Chamber No. 388, 

Chamber Block - II 
High Court of Delhi, 
New Delhi – 110001 

Mobile – 8090034662 
E-mail: ruchir.rai@outlook.com

Dated: 12 /12/2023 
Place: New Delhi  
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41178



REGIONAL LABORATORY MORADABAD
UTTAR PRADESH POLLUTION CONTROL BOARD

1-A/I.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

Ref No:	19130113/Moradabad/2023/paybasis Date:19/01/2023

1- Name of Industry: Triveni Engineering & Industries Limited

2- Address of Industry: Sugar Unit-Milak Narayanpur

3- District: Rampur

4- Description about sampling point: Outlet of SRS

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Anil Kumar  SA & Rajendra Lal  JLA

7- Colour and Odour: Colourless Odourless

8- Quantity and Packing: 2 liter

9- Date of Sample Collection: 24/12/2022

10- Analyis Indented by: RO Moradabad

11- Date of sample receipt in Lab: 24/12/2022

Reference-		(1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI).The eniveronment (Protection) Rules,1986 source:

www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.

	TEST REPORT: WASTE WATER LABORATORY

Parameter/Method Name Unit Results Standard Detection
Range

pH,4500 H B Electronic method - 7.89 02-12

Oil_Grease mg/l NA 02-12

Suspended Solids , 2540 D Total
Suspended Solids dried at 103-105 0C

mg/l 20.0 10-20000 mg/l

Dissolved Solids, 2540 C Total Dissolved
Solids dried at 180 0C

mg/l 920.0 10- 50000 mg/l

BOD, 3 day 27 0C IS 3025 ( Part 44):
1993 Bio

mg/l 10.0 1.0 -50000 mg/l

COD, 5220 B Open Reflux Method mg/l 152.0 5.0 -100000 mg/l

Analysed by-
[Atul Kumar(JRF)]

Authorized by

Asstt. Scientific Officer Regional Officer

Sunil Singh 
Chauhan

Digitally signed by Sunil Singh 
Chauhan 
Date: 2023.01.19 15:54:08 +05'30'

VIKAS 
MISHRA

Digitally signed by 
VIKAS MISHRA 
Date: 2023.01.19 
15:58:46 +05'30'

ANNEXURE R-242 179



General Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - VI) The

Environment(Protection) Rules, 1986

                                                                                    
1 Parameter Standards

Inland Surface water Public Sewers Land for Irrigation Marine coastal areas

a b c d

1 Color and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable

2 Suspended Solids mg/l, Max 100 600 200 (a) for process waste
water- 100(b) For

cooling water effluent
10 percent above total
suspended matter of

influent.

3 Particulate  size of suspended solids Shall pass 850 micron
IS Sieve

- - (a) Floatableaa solids,
max. 3 mm

4 2(***) * * * *

5 pH Value 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0

6 Temperature Shall not exceed 5'C
above receiving water

temperature

- - Shall not exceed 5'C
above receiving water

temperature

7 Oil and Grease  Mg/l Max. 10 20 10 20

8 Total residual chorine mg/l Max 1 - - 1

9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50

10 Total Kjeldahl Nitrogen(as NH3) mg/l,Max 100 - - 100

11 Free ammonia (as NH3)mg/l, Max 5 - - 5

12 3Biochemical Oxygen Demand 1[ 3 days at
270C] mg/l, Max

30 350 100 100

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2

15 Murcury(as Hg),  mg/l, max 0.01 0.01 - 0.01

16 Lead (as Pb),  mg/l, max 0.1 1 - 2

17 Cadmium (as Cd),  mg/l, max 2 1 - 2

18 Hexavalentchromium (as Cr+6),  mg/l, max 0.1 2 - 1

19 Total chromium (as Cr)mg/l, max 0.1 2 - 1

20 Copper(as Cu), mg/l, max 3 3 - 3

21 Zinc(as Zn), mg/l, max 5 15 - 5

22 Selenium (as Se) mg/l, max 0.05 0.05 - 0.05

23 Nickel (as Ni) mg/l, max 3 3 - 5

24 2(***) * * * *

25 2(***) * * * *

26 2(***) * * * *

27 Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2

28 2(***)

29 Fluoride (as F) mg/l, max 2 15 - 15

30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -

31 2 (***) * * * *

32 Sulphide (as S), mg/l, max 2 - - 5

33 Phenolic Compounds (as C6H5OH) mg/l, max 1 5 - 5

34 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Bio-assay test 90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

43180



                                                                                    
1. Schedule VI inserted by Rule 2 (d) of the Environment(Protection) Second Amendment Rules, 1993 notified vide G.S.R. 422

(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.

2. Omitted by Rule 2 (d)(i) of the Environment(Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R. 801 (E),

dated 31.12.1993.

3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified  by G.S.R 176, dated 02.04.1996 may

be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards,  refer EPA standards for specific industry Source (1):

https://cpcb.nic.in/displaypdf.php?id=R2VuZXJhbFN0YW5kYXJkcy5wZGY=

(2) cpcb.nic.in/Industry_Specific_Standards.php 

36 Manganese (as Mn) 2 mg/l 2 mg/l - 2 mg/l

37 Iron (as Fe) 3 mg/l 3 mg/l - 3 mg/l

38 Vanadium (as V) 0.2 mg/l 0.2 mg/l - 0.2 mg/l

39 Nitrate Nitrogen 10 mg/l - - 20 mg/l

40 2 (***) * * * *

44 181



REGIONAL LABORATORY MORADABAD
UTTAR PRADESH POLLUTION CONTROL BOARD

1-A/I.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

                                                                                    

Ref No:	19130235/Moradabad/2023/paybasis                                                       																																												   						   Date:19/01/2023

1-		Name of Industry: Triveni Engineering & Industries Limited

2-		Address of Industry: Sugar Unit-Milak Narayanpur

3-		District: Rampur

4-		Description about sampling point: Final Outlet of ETP 

5-		Type of Sample (Grab/Composite/Integrated): Grab

6-		Sample Collected By: Anil Kumar  SA & Rajendra Lal  JLA 

7-		Colour and Odour: Colourless Odourless

8-		Quantity and Packing: 2 liter

9-		Date of Sample Collection: 24/12/2022

10-		Analyis Indented by: RO Moradabad

11-		Date of sample receipt in Lab: 24/12/2022

                                                                                    

Reference-		(1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI).The eniveronment (Protection) Rules,1986 source:

www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA

                                                                                    
Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.

	TEST REPORT: WASTE WATER LABORATORY

Parameter/Method Name Unit Results Standard Detection
Range

pH,4500 H B Electronic method - 7.52 02-12

Oil_Grease mg/l 2.0 02-12

Suspended Solids , 2540 D Total
Suspended Solids dried at 103-105 0C

mg/l 22.0 10-20000 mg/l

Dissolved Solids, 2540 C Total Dissolved
Solids dried at 180 0C

mg/l 580.0 10- 50000 mg/l

BOD, 3 day 27 0C IS 3025 ( Part 44):
1993 Bio

mg/l 15.0 1.0 -50000 mg/l

COD, 5220 B Open Reflux Method mg/l 168.0 5.0 -100000 mg/l

Analysed by-
[Atul Kumar(JRF)]

Authorized by

Asstt. Scientific Officer Regional Officer

Sunil Singh 
Chauhan

Digitally signed by 
Sunil Singh Chauhan 
Date: 2023.01.19 
15:55:15 +05'30'

VIKAS 
MISHRA

Digitally signed 
by VIKAS MISHRA 
Date: 2023.01.19 
15:59:18 +05'30'

45182



General Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - VI) The

Environment(Protection) Rules, 1986

                                                                                    
1 Parameter Standards

Inland Surface water Public Sewers Land for Irrigation Marine coastal areas

a b c d

1 Color and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable

2 Suspended Solids mg/l, Max 100 600 200 (a) for process waste
water- 100(b) For

cooling water effluent
10 percent above total
suspended matter of

influent.

3 Particulate  size of suspended solids Shall pass 850 micron
IS Sieve

- - (a) Floatableaa solids,
max. 3 mm

4 2(***) * * * *

5 pH Value 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0

6 Temperature Shall not exceed 5'C
above receiving water

temperature

- - Shall not exceed 5'C
above receiving water

temperature

7 Oil and Grease  Mg/l Max. 10 20 10 20

8 Total residual chorine mg/l Max 1 - - 1

9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50

10 Total Kjeldahl Nitrogen(as NH3) mg/l,Max 100 - - 100

11 Free ammonia (as NH3)mg/l, Max 5 - - 5

12 3Biochemical Oxygen Demand 1[ 3 days at
270C] mg/l, Max

30 350 100 100

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2

15 Murcury(as Hg),  mg/l, max 0.01 0.01 - 0.01

16 Lead (as Pb),  mg/l, max 0.1 1 - 2

17 Cadmium (as Cd),  mg/l, max 2 1 - 2

18 Hexavalentchromium (as Cr+6),  mg/l, max 0.1 2 - 1

19 Total chromium (as Cr)mg/l, max 0.1 2 - 1

20 Copper(as Cu), mg/l, max 3 3 - 3

21 Zinc(as Zn), mg/l, max 5 15 - 5

22 Selenium (as Se) mg/l, max 0.05 0.05 - 0.05

23 Nickel (as Ni) mg/l, max 3 3 - 5

24 2(***) * * * *

25 2(***) * * * *

26 2(***) * * * *

27 Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2

28 2(***)

29 Fluoride (as F) mg/l, max 2 15 - 15

30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -

31 2 (***) * * * *

32 Sulphide (as S), mg/l, max 2 - - 5

33 Phenolic Compounds (as C6H5OH) mg/l, max 1 5 - 5

34 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Bio-assay test 90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

46 183



                                                                                    
1. Schedule VI inserted by Rule 2 (d) of the Environment(Protection) Second Amendment Rules, 1993 notified vide G.S.R. 422

(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.

2. Omitted by Rule 2 (d)(i) of the Environment(Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R. 801 (E),

dated 31.12.1993.

3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified  by G.S.R 176, dated 02.04.1996 may

be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards,  refer EPA standards for specific industry Source (1):

https://cpcb.nic.in/displaypdf.php?id=R2VuZXJhbFN0YW5kYXJkcy5wZGY=

(2) cpcb.nic.in/Industry_Specific_Standards.php 

36 Manganese (as Mn) 2 mg/l 2 mg/l - 2 mg/l

37 Iron (as Fe) 3 mg/l 3 mg/l - 3 mg/l

38 Vanadium (as V) 0.2 mg/l 0.2 mg/l - 0.2 mg/l

39 Nitrate Nitrogen 10 mg/l - - 20 mg/l

40 2 (***) * * * *

47184



REGIONAL LABORATORY MORADABAD
UTTAR PRADESH POLLUTION CONTROL BOARD

1-A/I.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

                                                                                    

Ref No:	19204209/Moradabad/2023                                                       																																												   						   Date:19/01/2023

1-		Name of Industry: TRIVENI ENGINEERING  INDUSTRIES LIMITED

2-		Address of Industry: VILLAGE-MILAK NARAYANPUR, POST-DADIYAL, TEHSIL-TANDA BADLI, DISTRICT-

RAMPUR, UP 244925,RAMPUR,244925

3-		District: Rampur

4-		Description about sampling point: Final Outlet of ETP 

5-		Type of Sample (Grab/Composite/Integrated): Grab

6-		Sample Collected By: Rajeev Gupta MA & - -

7-		Colour and Odour: Colourless Odourless

8-		Quantity and Packing: 2 liter

9-		Date of Sample Collection: 27/12/2022

10-		Analyis Indented by: RO Moradabad

11-		Date of sample receipt in Lab: 27/12/2022

                                                                                    

Reference-		(1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI).The eniveronment (Protection) Rules,1986 source:

www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA

                                                                                    
Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.

	TEST REPORT: WASTE WATER LABORATORY

Parameter/Method Name Unit Results Standard Detection
Range

pH,4500 H B Electronic method - 7.40 02-12

Suspended Solids , 2540 D Total
Suspended Solids dried at 103-105 0C

mg/l 25.0 10-20000 mg/l

Dissolved Solids, 2540 C Total Dissolved
Solids dried at 180 0C

mg/l 610.0 10- 50000 mg/l

BOD, 3 day 27 0C IS 3025 ( Part 44):
1993 Bio

mg/l 18.0 1.0 -50000 mg/l

COD, 5220 B Open Reflux Method mg/l 188.0 5.0 -100000 mg/l

Analysed by-
[Atul Kumar(JRF)]

Authorized by

Asstt. Scientific Officer Regional Officer

Sunil Singh 
Chauhan

Digitally signed by Sunil 
Singh Chauhan 
Date: 2023.01.19 15:54:28 
+05'30'

VIKAS 
MISHRA

Digitally signed 
by VIKAS MISHRA 
Date: 2023.01.19 
15:59:07 +05'30'
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General Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - VI) The

Environment(Protection) Rules, 1986

                                                                                    
1 Parameter Standards

Inland Surface water Public Sewers Land for Irrigation Marine coastal areas

a b c d

1 Color and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable

2 Suspended Solids mg/l, Max 100 600 200 (a) for process waste
water- 100(b) For

cooling water effluent
10 percent above total
suspended matter of

influent.

3 Particulate  size of suspended solids Shall pass 850 micron
IS Sieve

- - (a) Floatableaa solids,
max. 3 mm

4 2(***) * * * *

5 pH Value 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0

6 Temperature Shall not exceed 5'C
above receiving water

temperature

- - Shall not exceed 5'C
above receiving water

temperature

7 Oil and Grease  Mg/l Max. 10 20 10 20

8 Total residual chorine mg/l Max 1 - - 1

9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50

10 Total Kjeldahl Nitrogen(as NH3) mg/l,Max 100 - - 100

11 Free ammonia (as NH3)mg/l, Max 5 - - 5

12 3Biochemical Oxygen Demand 1[ 3 days at
270C] mg/l, Max

30 350 100 100

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

13 chemical Oxygen Demand, mg/l, Max 250 - - 250

14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2

15 Murcury(as Hg),  mg/l, max 0.01 0.01 - 0.01

16 Lead (as Pb),  mg/l, max 0.1 1 - 2

17 Cadmium (as Cd),  mg/l, max 2 1 - 2

18 Hexavalentchromium (as Cr+6),  mg/l, max 0.1 2 - 1

19 Total chromium (as Cr)mg/l, max 0.1 2 - 1

20 Copper(as Cu), mg/l, max 3 3 - 3

21 Zinc(as Zn), mg/l, max 5 15 - 5

22 Selenium (as Se) mg/l, max 0.05 0.05 - 0.05

23 Nickel (as Ni) mg/l, max 3 3 - 5

24 2(***) * * * *

25 2(***) * * * *

26 2(***) * * * *

27 Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2

28 2(***)

29 Fluoride (as F) mg/l, max 2 15 - 15

30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -

31 2 (***) * * * *

32 Sulphide (as S), mg/l, max 2 - - 5

33 Phenolic Compounds (as C6H5OH) mg/l, max 1 5 - 5

34 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Radioactive materials:
(a)Alpha emitter micro curie/ml
(b)Beta emitter micro curie/ml

10^-7
 10^-6

10^-7
 10^-6

10^-8
 10^-7

10^-7
 10^-6

35 Bio-assay test 90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

90% survival of fish
after 96 hours in 100 %

effluent

49186



                                                                                    
1. Schedule VI inserted by Rule 2 (d) of the Environment(Protection) Second Amendment Rules, 1993 notified vide G.S.R. 422

(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.

2. Omitted by Rule 2 (d)(i) of the Environment(Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R. 801 (E),

dated 31.12.1993.

3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified  by G.S.R 176, dated 02.04.1996 may

be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards,  refer EPA standards for specific industry Source (1):

https://cpcb.nic.in/displaypdf.php?id=R2VuZXJhbFN0YW5kYXJkcy5wZGY=

(2) cpcb.nic.in/Industry_Specific_Standards.php 

36 Manganese (as Mn) 2 mg/l 2 mg/l - 2 mg/l

37 Iron (as Fe) 3 mg/l 3 mg/l - 3 mg/l

38 Vanadium (as V) 0.2 mg/l 0.2 mg/l - 0.2 mg/l

39 Nitrate Nitrogen 10 mg/l - - 20 mg/l

40 2 (***) * * * *
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, r•,1 , .. •· , 1� ,::,,,· ,1(•• .\,·,:11, � •• ,..,,,, 1c,, 11'.J 1,.u,,r.,., 1, r11• u•1. • M• r► ,. ·•·�·• , .�t , .... 
tJ • ,,:·, .� .• 1,,.,w.cv 1 °,J••"1�(•·w•,t1•1.tc I 
, , •� t)!I I �1 ,I I UII '41', t1,;,'f.ty h,t lit!� f1t1t IJ,I I I 11 I, '• 1°·: 11 ... , l .-1,/ 9,f ,J.)I I 1 • 1 ,_:,.,� ,, ,� .. , •• od\l, 4'1 ••,1 -1 •t' ♦I 'I 4' \.0 ... , 
{Ljl,f, ♦\1\ll'•ll·",h!1,1,1 ii 111 • ,i;·, 
, -• • 1 , , ... 11•" 1 J1\ l 1 •''ll"•' )1♦1;•:," cl-r..r, 

I ;l :,•.J"JI! •� NJi !CJ 11-•� w:,1,,,i11r, :1 WhnJy tit i.1 r,ul �11J (',.i M Ir'\ ,•,J ,1 .. •1� , u1 L', I!' J 1,,,,_ ·' :. ·, ii.;! :\•ar·; Mt 1,-l: IIJf.'::., rfh)i 1 .:.t•:, ,I I t,1 J.1.., ',:tot.ad 

( 
I.,. I. ) '• ... . .. 

,.�,'.lt•nl .t·d Si�11;1;01y 
t � .. ,rHa�l:p I(, VPr,11;1) 

l...:Jli.Jnch;u�Q 

"')\.to�� 
,.�.,... 
Ill 1h�11t.1(:'d f.1n11'\ln1r 

(RIil! G�ry) 
w,�

/ 
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E!\!VIRONl\tIENTALAl�D TECHNICAL RESEARCH CENTRE 
OffJC() & Laboratory: 2/2tl1, V1shwas Khmld, Gomll Nagar, Lucknow• 220 010 (lJ P.) 

Erm1II; l:TRCLl I l@YAHOQ.IN, Wob: www.nlrdndia.corn 
ISO 9001.2015, ISO 14001: 2010, ,011S/\S 16001: 2007 

/\n /\ripmvo<I I r1tmn1toIy from M111it;lry or Erwhoru1m11I. roroul Ctnd Cllrn.rto c.:harige, Govl ol lnrfl;, undl)r E'rA 191\G 

ETr<CPIVl·l 4/TES-r{EP/FT/·l 7 
TEST REPORT 

WATER ANALYSIS ---- ---·-1- --- ------1· 
Tc�st Report r�ef Nu. [TRC/CPAl3B57/2070 Date of Reµo1l 21 12 2020 __ 

[

11c/Addr1-iri�/Typc of lnrl11!-try Tl'ivcrni l::noinooring 8, Industries Limited 
Unit: Sugai 
Village: Milnl< Nmoyanpur, Tehsil: Swar 

� District: Rnme!!r iu.'=J__ _ _ 

H 

I ·water/ Waste Wa tcr 
2 . Samplt Ot:!SCrtplion 
3 I S::un le r�ce1ved dale; 
i l sdrnµle Quantity 

_w 
E 
1 
2 

aste Water 
TP Outlet 

812 2020 
.o litre 

�AIVIPLE-QETAIL� 

----

TEST l�ESUL T 

5 
Ci 

7 
0 

Pack1na Condition �ealed 
Samole Collected Bv ETRC, Lucknow 
Analysis Start Date .JS 12.2020 
A11alysis E11d Dale 21 12.2020 

-

Test P.iramcter Unit rrotor.ol/Test Method Result 
Range of testing 

/limit of detection 

pH APHA 23"1 Ed 2017-4500H" 

APHA 23'' Ed 2017-2540 C 
IS· 3025 (Patl-16) 1984 

7.6 1 - 14 
J 

mg/I 1268.0 Total IJi:isolvetl Solid 
(TDS) 

r----.......f..---f-�eaffirme'-d---'2-"-0-'-17 ___ -'-------
3 

I 
if��

l
l 
Suspencled Solid 

mg/I APHA 2:1'J fd 2017-2!:140 0 

[_'1 l::lio ctwm1cal Oxygen 15 3025 (Part-44)' 1983 
Demand (BOD) mg/I Reaffirmed. 20·19 

13.8 

14.4 

10 20000 

5 - 5000 

1 • 90000 
' 1-----'--..,__---'-----1-----+-

/I.-P-H.-A�23'at Ed. 2017-5220 B 

I 5 
Chornlcal Oxyg(jn De,m.111ci mg/I IS 3025 (Part-58) 2006 (COD) · Reaffirmed. 2017 

f----- --

L G
_

J Oil & Grease moll 
I 

API-IA 23rd Ed 2017-5520 A-r-0 

136.0 

BDL 

5- 135000 -J
5-200 J

fll)L Hr.low l)c1cci1011 LIIHII 
.......... END OF REPORT , ..... 

f'!iRt. w,111,u\l� uut .iU ,'111,dytii.,11 woik '"' ,:omJot.11�1 p1�,1w.•,h,11,1llf !n ,,, L ,ml,-:U'n .. with ,tll .11,pllt.ahlt• su111t�ml 1.;bu,,,10,y p1acu,;e� .ctn<f 1�,t :h,s <'Ula r..itl1.�i:ts 0111 
b:��l •Jl!t:rllp( lO {it:HtI,ttc ,.h.t 111:11,• tr �1tll:a f1J1 ttw $d111111t•, nnmt1cmt.•<J H1 lflr 1cpt.1tt �� abQ'I(; 
I"'' rP.S\JI rnt,11e only IO 1J11: ll�m,. t�Sl(lij 
UHC do'!'; n01 assume My llalllilly lor any cta,ms or <lJfl\19�S rclJtll<I IQ 1110 qu,11t1y or �ar;,meter anat•1zea In IM ,esults and/0I Iho perro11nan(.e 01 lhe 
1! i!IJtt<ll•�l'\I lJ111!1!UIUhfl(J h? lfW tf:!�1111� 
1'\111,fo,pute:, .SUUJt..."C1 to Lu�koow 1vrl!H.l,ct1on 
1 ·11� rcpo1t ,s not 10 be lt•proouce<! w11OIIY or 111 por1 Jnd cm,n.01 Co .is"tl as e·,1uijnce ,n the court ot lal'I and should not be use<l h, any ,,1M,111�111g me,t,a w,1hou1 
cur �p�I p11,rnt$$1Qn 1n ,,,,11111,0 
Co111p11111 lo'IJ•�t1·1 ib �v,111,,11:,, Ill �111 lall1u,1lu1y 

I -�r ,,,,-.-� 
Authonzed Sig11<1tory 
(S;111doop K1· Vorn1n) 

l.ab-lnr.t1arye 

Authorized Sign11tory 
(Rltu Garg) 

QM 

HP.Uri /\dcl1t>�s: ,1/!,l. V1pul l(ha11d t,1111111 N,,yar Lucknuw :t.!bll1lJ (IJ P) Moli, OIJ!l�l7li71i?rt 
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t�NVlRONMl�N'l;\ I, A ND TECH NJ CAL RES EAR CH CENTRE 
Offlcu I;. Lahoralo1y: 2/261, V1sl1wa� l<ha11d, Go,nll Nagar, Lllcknuw- 226 O 10 (U J>) 

!::moll : ETf�CLTJ !@YAHOO.IN, WolJ: www.etrclnc!ia.co/'ll 
1509001,2015, ISO 1'1001 , 2015, OliSAS I 8001 . 2007 

/111 ApJ\fOvud I ;1l1or>1tory from M11115hy or b1iv,ro11111e111, f-orest MCI r,11mo1e Cl1M!,Je, Govt. of 111(Ji8 1111dar EPA 1986 

ETRCPIVI 1 tUTES-REP/FT/1 'l 
·rEST REPORT

WAT[R ANALYSIS 

t TC&\ f<cµort Ref No, ti"fnc1c1iA1400012021 ' DtltC of l�cport 25J5 l 2021
I !lla111n//\dclre::s/Type of lndu::itry Triveni Engi11cerit1�J fl. l11clu:;tricis Limited 

Unit: Sugar 

Wdte1/ Waste Water 
Sample DescnptI011 
Sample received dale 
SamlJ.le Quantity 

Waste Waler 
l::'f'P Outlet 
22.01 202·1 
2.0 litr·e 

VIiiage: IVlilalc Narayanpllr, Tehsil: Swar 
. District: R,1mpur (U.P.) 

SAIIIJl->LC:-□ETAILS 

I 5 Packing Co11d1t1on Sealed -
6 Samele Colle�ted By ETRC, Lucknow 
'/ Analvsis Start Dale 22.01.2021 
8 Analvs1s End Date 25.01.2021 

TEST RESULT 

-

r c• r­
.,)l. INo. 

---

Test l-'c1rnmcter 
�� 

Unit 
- --

Protocol/Test Method Result 
Range of testing 

/limit of detection 

1 

4 

--

pl-1 APIIA 23'" Ed. 2017-4500H' 
-

/\Pl IA 23'" Ed2017-25'10 C 
Total Dissolved Solid 

(TOS) mg/I IS: 3025 (Part-16) 1984 
Reaffirmed· 2017 

Tot.ii Suspended Solid 
-- -

(TSS) mg/I /\PH/\ 23'" Ed. 2017-2540 D 
Bio chemical Oxygen IS 3025 (Parl-44) 1993 mg/I Demand (BOD) Rearlir111cd: 2019 --

APHA23" Eel. 2017-5220 B Chemical Oxygen Durnand mg/I 
I 

IS· 3025 (Part-58) 2006(COD) Reofflrrned: 2017 -- ----- -

.....•... , ENO OF REPOrn ... , ... , 

7.3 

734.0 

- -
19.8 

--- ·I-- ----

15.6 

116.0 

I - 14 

10 - 20000 

5 • 5000 
- -

1 - 90000 

5 · 135000 

-

E1HC ,,;111aots lha1 a� <1n�lytical work 15 conducted proless,�nJlly 10 accordar:cr •111h all app·1c,Wlu �1.111<la1d labomtory pra�ll<:es and lhru tin> 0,11a reflr,cls our
IW�I itl!Ullllil lO qonerace ciCCW;.\le 1a:;u11s tor tt·c smnDlu, lfh .. :nll<.,Ht.l(J In Iii(: rl-'j)(JI! �� HlXNU 
lhe r�su" r�l3ie only to th� Hem� test('(! 
ETRC due!i uot as�ur,1e an1t ltOl)tldy 101 any C131ms 01 dtlmaqe� rdt1fct1 tu !ht: quality ol pat;:im�tl!i Jflalyzed 1n the resuns JOO/Of the, pe'1Q11nao1,e ot the 
eqmpme,11 c.cns11tuhng to Ilia re5UIIS 
AH dtr.puf{!� ,; IIJjC:Cl to Lucknow 1,msdiCIIOl"I, 
Thos repo•I lo 1101 to br rapioducod wholly 0< in pall and csnnol to usaa as evl!lcnce 111 Illa court or law ana sMutd no, t>e used In ariy auvornsmg mcOr3 wImou1 
I 'Ill �j)"f.J,JI flt�mot.l-JJUII ip Wllllfl'I 

t;o,,rl�rn ""']ISlft1 ,s ava1l,i�lQ 111 01/r l.lbCll�llll'/, 

I 
·., I l' 

A11tllorfzcd' Signatory 
(S.in<lccp l(r Vf>rma) 

L11b-liIchill'�Je 
l l 

! ... 

, ) ,Ji ·� ½.}i )
\' 

Authorized Signatory 
(Ritu Garg) 

QM 

RP.qr! /\rl(IIC!�!i �,!,7 V1p11i Kl1:.imJ, Gor11li N<l!Jcll LL1C;k11ow. 226010 (LI,�.) Moil 0989/674227 

I 
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ENVfRONMENTAL AND TECHNICAi, RESRARCII CRNTllli 
Orflc1· a. Luhoroto, y: 21261, Vinhwa� l(l1;111<1, Co11111 Nogor, Luck11ow- 226 010 (U I") 

l:rnau · r'lt-tCLI tl@YAI 100.IN, Wt!b wwwulrcim!lu corn 
ISO !JOO 1.2015, ISO MOO 1 ?015, O1 ISAS 10001 ?00/ t. NARL Ar.cmditod Lallnr:'llOfY 

TEST I U::PORT 

WATr=R ANALYSIS 

ETRC PM14/Ti;S-l<EP/FT/1 ·1 

� Tost Report Rof No. ETRC/WW/213I/2021 
I N,11110. iAdclrc:;�;/Typo of lnduntry 

Dale of Re art. 19.02.2021 

Triveni Gngincoring & lncJur.trics Limited 
Unit: Suuar 

I 
L -----

Villaga: Milal< Narayanpur, Tehsil: Sw.:ir 
District: R•�·J.U.P,) 

SAMPLF OF.TAILS 

ater 
f 

·1 Water/ W.iste W 
3_ �mple Descnpt 
3 Sample rece111c£l 

l •1 1 Sample Ouanlll}'

1011 

date 

I Waste Water 
I ETP Outlet _
I 13 02 2021 
I 2.0 liters 

G 

G 
-----

7 

0 

Packinq Condition 
�mple Collected By 
Analyi.is Start Date 
Anal s1:; End Dote 

Sealed 
ETRC, Lucknow 
130i202-1 -

--

16 02 2021 

TEST RI::SULT 
Sr. Range or testing 
No. 

Test Parameter Unit Protocol/Test Method Result /limit of detection 
1 

2 

3 
-

4 

-

5 

pH - APHA 23'" Ed. 2017-4500H' 7.8 1 • 14 
APHA 23'" Ed 2017-2540 C 

Total Dissolved Solid (TDS) mg/1 IS 3025 (Part-16): 1984 980 10 - 20000 
Reaffirmed: 2017 

Total Suspended Solid (TSS) moil APHA 23'0 Ed 2017•2540 D 17.0 5 • 5000 
Bio-chemical Oxygen Demand IS. 3025 (Part-44): 1993 
(BOD) mg/I Reaffirmed. 2019 15.0 1 - 90000 

APHA 23'" Ed 2017-5220 B Chemical Oxygen Demand mg/I IS 3025 (Part-58): 2006 132.0 5 - 135000 (COD) Reaffirmed 2017 
• .. . CMO OF RCPORT ..... 

(:; rnc w.,,1,MIS lhal oll ;malyl!!C.al wvrk ,, c.or1dcJ'-te\J µ1ore:.:r,um.1lly 111 11f.(;1Jrdnr.cu wi1h till a;mhi�1htr s1rm<lard ltdJOrt11ory PttitUccs and lha1 this data ,cnects ovr best 
�11 •mpI 10 gcno:ram :11:cur,1'O rcsuu� rcr 1M $.imp·�. men1-0ned 111 llle ''"'" 1 ., aOOYd 
TM re&UII •ll'�le only IO IM 1l"1115 lo>l"'1 
flRC d::t-� Pol ASSIIJI•' dllY t,1:lll.tf ,.,, ,l!IY cl,wt, or damages I elated lo lhc qudl ly of paramCICf ana�/lcd 111 Ille IC:Sll IS apd/()1 lhe ps:rf01mance of lhU L"Qtoprlh'l\l 
C<,,1S,IUUl1<l 10I� resuns 
1111 d15r1m,s rub,ecl to Lu,�rruw JUJl$dlchon, 
r r1t ,cpon Is rin1 10 bu ,c.•p,ooucod whully o, in pJn .JnJ c;.arm� �•l u·u!ll *u t!'VWutLt.u 111 th� t.•,111t 01 I.aw and !\hould 001 be U!>l!cl In any udve111:ioln(J rnedU w,\hou( our 
�-<:-ti' f'C'll15.'\101110 WfllJ!ltj 

Ccm!!ld:11 rcg,:i,r •� av313ble 111 �ur l�!)orll(l(Y 

( 
-½I ml. 
I 

/\uthotizetl Signatory 
(S,rncleep l<r Verma) 

Lnb-lncha roe 

' 

i�j I

,-,''IC.-'I 

? � .A-\
'-" 

� 
/\uthorizccl Signatory 

(Rltu Oarg) 

QM 
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Ri:NVIRONMENTAL AND TECHNICAL RESEARCH CENTRE 

Orf/co & l.ohomlory: 2/261, Vlst1was l<hand, Gomli Nagor, Lucknow• 22(1010 (U.I'.) 
C:rnnil · C:TRCLTH@YAI 100.IN, WCJb: www elrcir1dio.com 
!GO Dtl01 ·2tJ1!>. ISO 1A001 , ?.O tfi, 01 ISAS 18001 2007 

A11 Ap1>1ov1,d Lubowtory from Minlst,y of C,wimnmenl, Forest nnd Clirnato change. Govt of India unclar EPA 1986 

ETRC PIVI 14/TES-REP/FT/·17 
TEST REPORT 

VVATl:H ANALYSIS 

Tc�st Rc�port f�ef No. ETRC/EPA/4195/20?1 
Nrn11c/Addrn::;s/'l'ypc of Industry 

D,1tc! of Re�ol't: 17 03.2021 __ 
Triverii EngihMt'ii1g & lr1clustries Limited 
Unit: Sligar 
Village: Milal< Naray;:mpur, Tehsil: Swar 
District: Ram ur U.P. 

SAIVIPLE Dl::TAILS 

ter/ VV.:iste Wote1 
Sa1 11ple Description 

U
fwa 

tsa, 
San 

nole receivecl date
1ple_Quantity 

Waste Water . 
ETP-Outlet (OCEIVIS) 
14.03.2021 
2.0 !Ille 

5 
G 

7 ·-

Packing Condition 
Sample Collected By 
Analysis Start Date 

U Analysis End Dale 

Sealed ---
ETRC, Lucknow 
14.03.2021 
17.03.2021 

TEST l�f:SUL T 

s 

-- - -
r. Test Parameter U11il Protocol/Test l\/lotl1ocl Result Range of testing 

/limit of detection No -- ---·-

2 

3 

4 

5 

pH - APHA 23'" Ed. 20 17-4500H' 7.9 1 - 14 
-

APHA 23'" Ed. 2017-2540 C Tot.ii LJissolvo(f Solid 
(TUS) mg/I IS 3025 (Part-16) 1984 1G15.0 10 - 20000 

R0alf11111odd 2017 
l'otiil Suspomlecl Solid 

LJI..SS). 
mg/I ArHA 23"1 Erl 2011-2540 D 1l.O 5 - 5000 

I mo c!wmical Oxygcm mg/I IS 3025 (Parl-44 ): 1993 12.0 1 - 90000 Demand (BOD) Reaffirmed: 2019 

Ctrnmlcal Oxygen Domancl APHA 23'" Ed 2017·5220 B 
mg/I IS: 3025 (Part-58)· 2006 112.0 5 - 135000 (COD) Reaffirmed 2017 

.......... ENO OF REPOIU, ....... 
ri l'!C warrants 1ha1 oil an.1lyt1c,ll ••�lk Is conducted prof<1£s1ooally In accordance w,11, all a11p1tca�re slandard lolior atmy proellces ond lh:11 11,1, daln rerlct\s °'"
hcst �11omp1 lo gono1a1e or.curah1 re,ulls for the sRrnple mnntloned 111 th•: report �s aoo•e 
r ti\1- rn.-s1.1tl rl'l:lla only 10 th� l!ems iesteCl 
FlRC 4lfw:, ,,111 H'-1�111111" ,.my l1,1l11h1y Cot ;my cit11rn� or tht11,1ges rni..h:<l 10 thH ttuitllty OI fHU..Jmf1ttn ...t1, ... lytt� 111 U1r� 111sull� uod/ur lhe pe:tfor1rr10� of the 
equipment r;oosl11Ulln11 lo lh� ,�sulls 
All OJSl'lllllU ,11bjoct to �IJC�l\0'111,11,r,<licttol\ 
This r<'po11 •s nol lo be r�pro<1uced w11olly or In par\ and cannol �e usoo ;is ev,aence ,n tho cou,t of 13w and should not be used In any advertising media w11hcl<ll 
nut $Pl' i�I [ll'lnl•S�IOO IJ\ wnl,ng 
Complain re91slor i� ov::ill:t))le In our l3001a1ory. 

, 
Authorized Signatory
(Sandccp l�r Verma) 

L;ib-lnct1c11·gG 

r 

\ \ ) 
• f 

•. l �•' I 

Autt1orlzed Signatory 
(Rltu Garg) 

CiM 

l<fl9d Aclrlrnss 11/57. V1J1ul !(hand, Goon ii Mag.ir, Lucknow· :1?.t,O 10 (LJ P) Moh: 098976742:>7 
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ENVIRONMENTAL AND Tl(CHNICAL RESEARCH CENTlH� 
Office & Lat,or3to1y: 2''261, '✓Ishw::i� Khand, Go111ti Na-0,11. Lucknow- ??.6 010 (IJ P) 

crr.::irl [TRCLTH®YAHOO IN, Web WW\'/ ClfCJruia coin 
ISO 9001 2015, mo 14001 · ,/015, OHS"S 18001 : 2007 

/\;1 Arprovtiu L:1bort1fC'l,Y 11·0111 MI1Il�lIy or [nvlro11111w1I, rorost �nd Clm•�hl rhnngo, Oovt of lnd,a unnor CPA 19CO 

TEST REPORT 
WATER ANALYSIS 

ETHCPM14/TC:S-REP/FT/17 

1 1·cs1 Report l<ef No. FTHCIVV'JV/11313/20?,l 
Name /Aclclrt!ssrryrc of lndu�try 

r - ---- - -
D.i� oi...!3c�lO 04.�1 __ 

J Trivc111 Enginoorinu & lndustri¢s Limited 

L 

Unit: Sug.11 
J Vill.iue: Mil;ik N.irayanpur, Tchsil: Sw.ir 
I District: Ran11>ur (U.P.L _ _

SAMPLE UET/\ILS 

Rosu It 
7.6 

Ranoc of lusting 
�

• 
/llmll of dotoctlon 

1 - 1'1 

1026.0 

16.0 

12fl.O 

........ cr,o o� ncrorn ....... 

10 20000 

1 • !iOOOO 

L,:;sooo 

r 111 •. ,.,.,,,�,11 u-�, .1 .i1\:l<vl.:e.iJ ,.,lr> .c: �oxta.:.1 pa�c .... :..1\;li..;;.11., a.l."c«;J_.r .;.e "" 1 :l'l "!'fk�t-t ,lll":!X:l :>bcto'JfY r, .... .l.i C""; ... � �" ,t-..-1, ww 1L•r�1• , .. " Ltn1 
.t'?tT;t:., IJ('N:l'J':W .. � 111 •1• ••"IU..:S f,">4 t• ... I.I t·;«J. f'l'V\N�1'4 •I &,,g C.X,fl ii' Jt); t'C 
t "'' '"" "f"t\,,IO'; Only J I lt 'II l�C'l''!I tvt.::r I 
i I kt; C'X'-1 'lv'. ,lOJ.llf'llt .n•, 1t1i-w�·, k'" ,1•ry e .... .," IJt d�»,1,p,_t"l,!: , ... _.".OJ I:.>"'" ol!J�) oa ti,,11Ail•llt.:k1 .. ,, .. .,,, •1 •• , lt•e 'l�.Jl:.s ir.$t\." tNt O(��rm:1111,- ... L'W'" t"'lUlf.f'N'•' 
(JI \l:.t ?.lfg ._.,,...,_, rtuh 
I'll ,c,�, ft'"1 II\U;,� ti,;, lu! � If.IN ll,l!t1;.'�:_t c·1 

et 1•�11'h\ r!, ,._y 1,,) l:°t 1..;lJO.tU(.t",1 wt�-.,,• Ill II f'o"t :)I ,e (-'\� I I" 1-.r.it u • •\lt"41UI _,, 1"-� 1.:iw'\ 14 1.t-"' ,·u\J i�"1Ptl n:,I 0...- J\�:I W, a_-,.,.���#'; f�M w;:N"I\.C Olif 
1-J '":;j p:lf'!l�\.0."'I ,r \\.,:;,i; 
C(w.ij14lf' 1➔.,1rtl'r� .w.:t1,,1t.Jt 1r. "'" l.,,m,rn 1.011 

I 

. '/• ' -
t '· ·,\1)1 t") •• 

/\utl11"JriLcd'Si9n.i101 y 
(So111tloop Kr Vormo1J 

Lab·IIICliJI nc 

• ' " ...... �t �- ·, 
��-�--•'- .. * 

Authorized Signatory 
(Ritu Garg) 

QM 

I 
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IJ,rr.lll lll•!ll)I 
, .. 111,•Ythl \thht·,,uflt11lu,tn 1,.11• 1u1,·r:\I I"( l'LLIII " . • • "·•· '>C, 1,-.·r,1 'I l(lf, I.I'll I •:11 .ll•mp,., 
11,.,., iptiu11 ut,,,u, ,u111pll11u pulnl· 01111.r:r OF t: l 1' 

·'· I) pr ,,r :-umph• II .,�hit Ulilpn,11!'111111•ur•••d>: c:;,.,,

J. ,u11111lr l 1•ll••�h•1) II�:,.:-, /iin�h ,H.I• •. lil,•nclru l'ntl, l'ln•rlJI 
�- ( ,.iour •o<J Odour: COI.Oll)H.F;.<.., lll>Ol'l<I.F.-,, 

n. Vu•nlit;.-,•uJ P•d .. ln,::: Urt>r (l'l .. 1\"' f I( JJ•:llJ("ANJ 
•. lla1t ul S•mµl< Coll,•ttlon: 171(11/111! I 
/l. \nuh ,, Ind, ,11,·d h.•: 110 l\lorodnh•J 
<i. Unlc-o(,:.rus,lt• t••c-c-i1,r itt r nhi 27101/ZOll 

111· m<thu<l of •n�II ,I, ... A I' II,\,,\\\'\\',\, W(� ,?Jrd Edillun.2UI 7. l� )O?�(P•rt-U) : F11r 11011 

Dc1cc1i,in l{.rn·•t -, • - 0 

______ r,z.,:

;,.,;.-:.:,., , 1,GrntrJI SIJOdJfll\ for J1$1'hlrll� uf cnv,�r ... nmc111 Pullu1an1, Jrc J, p<:ll•A Etl1u,nc1Sd1c,h1i< \ 11 
n,,. ,·n,,,:-r,.nm,nt (I ' 1 01e�11<111/ ltuko, I '.1/!(1 )Uur,r: W\4•w . .:pcb ntcinlGcn,·ralSt•nJJrJ, ,-JI 

l�•:,Jt!:-\ 1hC",� ,1unJnrd:s..1ch.•1 r1•A �land;.irU� lur �pc4.1th.· puq>O\t.! 

\ 111 lto,rit,cl li.1 

' ,ti \ I h11·1,,1m., s,,
\' ' .. ;:� ...
K�"htU.al \ ,..lli\.\0 1 

ANNEXURE R-11 (COLLY)

73210



-

�� 
1u.c;101"1\I. l.'\IJOIU I ()10 01 F(("F MOIV.l>AliAU 
VTTAll l'lt,\l>E!-111'01.1 l Tl<IN ('()\ 11<0I. 110,\IW 

::--.... ,. 
1·•\'l..,·,, ... 1, \,,., \ IL,u, c olun�. 111111,lh• \ llinr. Urlhl U,uul.\1,,, •• t•h••J 

11,1iii l'(>l(J, \\ \,itl\ TT1"11 '· IJl(III \lllll\ 

d '-,, If II I VH'>, \l.,ralJ,.b.1,I �U� I 

,,.uu· '4nd ,,cJ1'r••1.• ul Jndu,tr� ,:, V. I rht•1tl l'hL.du,•rtluu .(. luthHlr'I.H� l.hult.·d ,U11n1,ur 
Ururly41cm .-In,.,, ,.IIIIIIJJUn� polul u1·r1.• I (11 t:11· 
r.,,, ,., 1:.,,,,,,, 11,rJII ( 11111111,,11 .. 11111·1:1 �·· '"' (,,..,, 

,;011plr( 1,lh1111I lh .l,t.nJr. '-111h rlu�rl.11:,\0NO 

l o11o,u1 .1111I ll0,1111, t 01 t >I HI.I,, Oll()l ){I.I ',:O, 

VUJOIIII J111I l',ul.>nl!: ! l,t,•r 11'1 \', 11( JI HI{.,\:'-) 

LI.II�"' '•111pl< ('ull«llun 21111 !IIH 

\niho l1ul,111nl t"' 1�0 \J11r�1hhad 

ll.,,, ,,1 ,.1mrl,· n-��ipl in l.Jh: �1101/2\121 

II••• 11111111�1,i I 

11. ,,.,1hud of"'"") 1i, ,\Pll,\. ,\ WW,\, wrF,2.\rJ J',l,t,on,2017, IS Jlll$(1'u1--l�): fur 001) 

P:1ranH'lrr 

:•·•• If I\ I 1�.tr,�,, .. ,':..��-
\} ( lfr:'J"C 

{1 •• ! • II\ 

Ii ,p · !., •• ,, • '-��• I'
.::.:_

::.:__ 1-l<JJ �+-
l• ,; .':: • fi •· :..'!3.:::_1:,�.:

'l.!:11,� . _ 

U11i1 
·--

,n,llfl 

m�'I 

'"' I 

II.!!:__! 

- --r

I -

--- ----

llcsults __ 1_Q_£.lcclion lbng1·
, � 11."' 

',. 1,: .L 

�� u lu-:ooou ms, 

-, 
IX�O V IV· �O<.lt,(J ·'!'.; I 

�4 ,I •Urn I\):• 

,?20 (I :Jl..:)0000\1 _.I� I 

l(, T, •.. • •\ .�. r .1. ,., .,,.�.,: .!, t,•r J",· hari:c ol �nqcr,,nrncn1 P,,lh1tJnt> .11c J> p,:n•A I· I llvcnrC Sd1c<.lulc• \'I I 

.,,., .. ,.,

\•4\W,...S:•� • - •
' ' 

Hrclv111I Olliu·r 

, : : .. • r. --; ..... :, 1�1 1·· ,. T 1:tt J<cpon 1du11: vuty Iv ,1,c i1..:-1n- 1.-... 1. J ! TI1t' rcflutl shJII n"t l,.,; n-proJuc.;cJ-,,c,pl m fu�1 .... t:h • 1 

, ...... ·• p-..·r;r.JPhl,l "' L!�•uf;Jft.1() f n,c h.'Sf u-potC JI'- ,1.1ins ht l!t\" s.1111pk �1) l.:\.'CI\ .:d In l .,b 

74 211



1 

2 

3 

4 

-

ENVIRONMENTAL AND TECHNICAL RESEARCH CENTUE
Office & Laboratory: 2/26'1, Vishwas Khand, Gomti Nagar, Lucknow- 226 010 (U.P.) 

Email: ETRCLTH@YAHOO.IN, Web: www.etrclndla.com 
ISO 9001:2015, ISO 14001 : 2015, OHSAS 18001 : 2007 

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 

TEST REPORT 

WATER ANALYSIS 

ETRCPM14/TES-REP/FT/17 

Test Report Ref No. ETRC/EPA/3745/2020 Date of Report : 21.12.2020 
Name /Address/Type of Industry Triveni Engineering & Industries Limited 

Unit: Sugar 
Village: Mila!< Narayanpur, Tehsil: Swar 
District: Rampur (U.P.) 

SAMPLE DETAILS 

Water/ Waste Water Waste Water 5 Packinq Condition Sealed 
Sample Description SRS Inlet 6 Sample Collected By ETRC Lucknow 
Sample received date 18.12.2020 7 Analysis Start Date 18.12.2020 
Sample Quantity 2.0 liters 0 Analysis End Date 21.12.2020 

TEST RESULT 

Sr. Test Parameter Unit Protocol/Test Method Result Range of testing 
No. /limit of detection 

1 

2 

3 

4 

5 

6 

pH - APHA 23'u Ed. 2017-4500W 9.0 ·1 - 14
APHA 23'° Ed 2017-2540 C

Total Dissolved Solid (TDS) mg/I IS: 3025 (Part-16): 1984 1862.0 10 - 20000 
Reaffirmed; 2017 

Total Suspended Solid (TSS) mq/1 APHA 23'" Ed 2017-2540 D 134.0 5 - 5000 
Bio-chemical Oxygen Demand mg/I IS: 3025 (Part-44): 1993 

294.0 1 - 90000 (BOD) Reaffirmed: 2019 
Chemical Oxygen Demand APHA 23'0 Ed 2017-5220 B 

mg/I IS: 3025 (Part-58): 2006 1292.0 5 - 135000 (COD) Reaffirmed: 2017 
Sulphate (SQ4) mo/I APHA 23'0 Ed. 2017-4500 so:· E 934.8 1 - 800 

.......... END OF REPORT ........ 
ETRC warrants that on onalytical work Is conducted professionally In accordance wllh all applicable standard labortrlory practices ond 111al this dato rofle<:15 our best 
(.llleff'lpl lo generate 0ccuralo rosufts fer tha sample, monlloned In the rcpon es above. 
TM result relate only 10 111e items tested. 

8RC does not as,wme any lfabinty fO<' any claims or <lamagos related to the quality ol parameter anafyled In lhe results and/or the performance of U1e equipment 
constituting lo the re&ulls. 
All disputes •ubtect to Lucknow Juriscl«:Uon. 
This roport Is not to bo reproduced wholly or in part and c.:,nnot be used M ellldcnce In the court or law and should not be usod rn Jny .:,overtisino medra without our 
specmJ pcrnussion in writing 
Complain register 1s avall

6
.,ble in oor labo,alory 

- ·1)�1t
::::-:,· �� 

Alithorlzed g atory 
(Sandeep Kr Verma) 

Lab-lnchal'ge 

"")��JI..:') \-,-.._; 

Authorized Signatory 
(Ritu Garg) 

QM 

Regd Address: 4/57. Vipul l<hand. Gomti Nagar. Lucknow• 226010 (U.P.) Mob: 0989767d227 
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ENVIRONMEN
T

AL AND TECHNICAL RESEARCH CENTRE 
Offlco & Laboratory: 2/261, Vishwas t<hand, Gomti Nagar, Lucknow- 226 010 (U.P.) 

Email: ETRCLTH@YAHOO.IN, Web: www.etrcindia.com 
ISO 9001:2015, ISO 14001: 2015, OHSAS 18001 : 2007 

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 

TEST REPORT 

WATER ANALYSIS 

ETRCPIVl14/TES-REP/FT/17 

Test Report Ref No. ETRC/2501/8851/2021 Date of Reoort: 25.01.2021 
Name /Address/Type of Industry Triveni Engineering & Industries Limited 

Unit: Sugar 
Village; Milak Narayanpur, Tehsil: Swar 
District: Ramour (U.P.) 

SAIVIPLE DETAILS 

Water/ Waste Water Waste Water 5 Pacl<ino Condition Sealed 
Samofe Descriotion SRS Inlet 6 Samole Collected Bv ETRC, Lucknow 
Samofe received date 22.01.2021 7 Anafvsis Start Date 22.01.2� 
Sample Quantity 2.0 liters 8 Analvsis End Date 25.01.2021 

TEST RESULT 

Sr. 
Test Parameter Unit Protocol/Test Method 

Range of testing 
No. 

Result /limit of detection 
1 

2 

3 

4 

5 

6 

PH - APHA 23ra Ed. 2017-4500H• 8.4 1 - 14 
APHA 23r0 Ed 2017-2540 C 

Total Dissol ved Solid (TOS) mg/I IS: 3025 (Part-16): 1984 1920.5 10 - 20000 
Reaffirmed: 2017 

Tota l Suspended Solid (TSSl mo/I APHA 23'0 Ed 2017-2540 D 148.0 5 - 5000 
Bio-chemical Oxygen Demand mg/I IS: 3025 (Part-44): 1993 

326.0 1 - 90000 (BOD) Reaffirmed: 2019 

Chemical Oxygen Demand APHA 23ru Ed 2017-5220 B 
mg/I IS: 3025 (Part-58): 2006 1124.0 5- 135000(COD) Reaffirmed; 2017 

Su lphate (S04) ma/I APHA 23"' Ed. 2017-4500 so.•· E 891.9 1 - 800
........•. ENO Of l�EPORT ....... . 

ETRC warrants thal all analytlcal work Is conducted proresslonally In accordance with all applicable standard laboratory pracllces and lhat this data renects our best 
attempt lo 9on.erate ac:eu,<1te results for the sample, mentioned rn the report a$ above. 
The result relate only lo the items tested. 
ETRC does not assume any liability ror any claims or damages related to the quallty ol parameter analyze\! in t11e result$ and/or the pcfformance of the equipment 
conslllullng lo the results. 
/Ill dispute� subject to Lucknow jurisdiction. 
This ,eport Is not to be reproduced wnoUy or ln part and c:,nnot be usP.d as evidence in the court of law and should not be used in any advertising rnedia without our 
s11ecial permission in writing. 
Complain 1cgk�ter is available In our laboratory. 

E J(,,y(\L►''

�, 
Autho;ized Sign�

0

tory 
(Sandeep Kr Verma) 

Lab-lncharge 

.,\(. 
.. ) .�.J-
� 

� ..... ,J 

Authorized Signatory 
(Ritu Garg) 

QM 

Regd. Address: 4/57. Vlpul Khand. Gornli Naoar. Lucknow. 2260·10 (U.P.) Mob· 09897674227 
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ENVIRONMENTAL AND TECHNICAL RESEARLtt CENTRE 
Office & Laboratory: ?J261, Vishwas Khand, Gomti Nagar. Lucknow- 226 010 (U.P.) 

Lmail : t I RCL fH@YAHOO.IN, Web: WWW etrcindia.com 
ISO 9001:2015, ISO 14001: 2015, OHS/\$ 18001: 2007 

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 
-------------------------------------------- --

1 

2 

4 

ETRCPM14/TES-REP/FT/17 

TEST REPORT 
WATER ANALYSIS 

Test Report Ref No. ETRC/2501/8852/2021 Date of Report: 25.01.2021 
Name I Address/Type of I nd

,....
L-,s-t-ry-----+--T-ri_v_e _n_i _E_n.,_g_i n_e_e_r-in_g_&_ l_n_d_u_s_tr-ie-- s-L-im-it-ed 

Water/ Waste Water Waste Waler 
Samole Descriolion SRS Outlet 

Sample received date 22.01.2021 
Samole Quantllv 2.0 liters 

Unit: Sugar 
Village: Milak Narayanpur, Tchs i l: Swar 
District: Rampur (U.P.) 

SAMPLE DETAILS 

5 
6 -f--
7 

8 

Pacl<Jnq Condition 
�pie Collected By__ 

Analvsis Start Date 
Analvsis End Date 

TEST RESULT 

-------

Sealed 
ETRC, Lucknow 
22.0·1 .2021 
25 01 2021 

-

Sr. 
Test Parameter Unit Protocol/Test Method Rosu It Range of testing 

No. /limit of detection 
1 pH - APHA 23'u Ed. 2017-4500H. 7.6 1 - 14 

APHA 23'" Ed 2017-2540 C 
2 Total Dissolved Solid (TDS) mg/I IS. 3025 (Part-16): 1984 1928.6 10 - 20000 

Reaffirmed: 2017 
3 Total Suspended Solid (TSS) mQ/1 APHA 23ia Ed 2017-2540 D 19.8 5 - 5000 

4 Bio-chemical Oxygen Demand mg/I IS: 3025 (Part-44): 1993 17.8 1 - 90000 Reaffirmed: 2019 -
-

(BOD) 

5 

6 

Chemical Oxygen Demand APHA 23'U Ed 2017-5220 B 
(COD} mg/I 1s· 3025 (Part-58): 2006 128.0 5 - 135000 

Reaffirmed 2017 
Sulohale (S04) mg/I APHA 23'u Ed. 2017-4500 SO/ E 297.6 1 - 800 

......... ENO OF REPORT ........ 

ETRC w-.s1ranls that •II ana:ytlcal work is condudO<I p,otosslonally In oceotdenee 'Mlh al app4teable stan<Jard t.iboratory J)loctioes and !hill thos dat.i iefle(;ls ou• best 
attempt to generate acwrate rc�uns for tho samplo, mentioned in tho report M above 
The oesull relate only 10 the Items lesled 
ETRC does not assu'!'e any lt�b•hty ror any aaino> 0< damages rula•oo to u,c (IUBltly or pa16n1t;le< an�tyze<I ,n me resullS and/Of 1/ie perlornlallCe of lhe eqwpmenl 
consbtubng lo the res!Ats. 
AU disputes subfcc1 10 Lucknow Junsdiclion. 

This 1epo;t Is nol lo be 1eproduced wholly or in part and cannot be used es evidence In Ille eourt ot law ond should not bC u5ed ,n any a<IYetllsing nooo-a v, Ulout our 
special permission on wr,�ng. 
Complain register is a

�

a,lab �n our laboratory

{,'ll ?!'Cl . • 
.,e..-

( 

Author ized Sig na t ory 
(Sandeop l<r Verma) 

Lab-lnchar ge 

� t..\.. "\
,\._. .... t.,.. 

,- -

Authorized Signatory 
(Ritu Garg) 

QM 

Regel /\dclress· 4/57, Vip11I Khand. Gomti Nagor Lucknow• 226010 (UP) Mob· 09897674227 
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Sr. 

ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE 
Office & Laboratory: 2/261, Vishwas Khand, Gomli Nagar, Lucknow- 226 010 (U.P.) 

Emall: ETRCLTH@YAHOO.IN, Web: www.etrcindia.com ISO 9001:2015, ISO 14001 : 2015, OMSAS 16001 : 2007 & NABLAccrediled Laboralory TC•5469 

ETRC PM14/TES-REP/FT/17 

TEST REPORT 

WATER ANALYSIS 

Test Report Ref No. ETRC/WW/2132/202'1 Date of Report : 19.02.2021 
Name /Address/Type of Industry Triveni Engineering 8, Industries Limited 

Unit: Sug'1r 
Village: Milak Narayanpur, Tehsil: Swar 
District: Rampur {U.P.) 

SAMPLE DETAILS 

Water/ Waste Water Waste Water 5 Packing Condition Sealed 
Sample Description SRS Inlet 6 Sample Collected By ETRC, Lucknow 
Sample received date 13.02.2021 7 Analysis Start Date 13.02.2021 
Sample Quantity 2.0 liters 8 Analysis End Date 18.02.2021 

TEST RESULT 

Range of testing 
No. 

Test Parameter Unit Protocol/Test Method Result /limit of detection 
1 

2 

3 

4 

5 

6 

PH - APHA 231

" Ed. 2017-45001-1+ 
8.5 1 - 14 

APHA 23r" Ed 2017-2540 C 
Total Dissolved Solid (TOS) mg/I IS: 3025 (Part-16): 1984 19050 10 - 20000 

Reattirmed: 2017 
Total Sus12ended Solid (TSS) ,_..!llg/1 APHA 23'0 Ed 2017-2540 D 181.8 5 - 5000 
Bio-chemical Oxygen Demand mg/I IS: 3025 (Part-44): 1993 304.0 1 - 90000 (BOD) Reaffirmed: 2019 

Chemical Oxygen Demand APHA 23'u Ed 2017-5220 B 
mg/I IS: 3025 (Part-58): 2006 1316.0 5 - 135000 (COD) Reaffirmed: 2017 

Sulphate (SO�) mo/I APHA 23"' Ed. 2017-4500 so:· E 951.6 1 - 800 
.......... END OF REPORT ........ 

ETRC warrants lhat all analyllcal work ts corn:1ucted proresslonally in accordance with all applicable standard fijbQrijlory pcaclices and that u1Is dola re11ec1s our test 
auempt 10 generate accu,ate results for U:e sample, rnenlioned 111 th� repo, l ,s above 
The resull relate only lo the items lested. 
ETRC does not as•ume any llab1hty for any claims or damages related to the quality of parameter analyzed In the results and/or the performance or lhe equipment 
cons1ltullng to lhe results. 
All disputes subject lo Luci<I\O\V Jurisdiction. 
This report is not lo be reproduced wholly or In part and cannot be used as evidence in the CO'Jrt of law and should not be used in any advertising media without our 
special permission In writing. 
Complain register is available in our laboratory. 

_,,fj(ly

l

)J(J"' 
-C - ; 

.-
( ,...-

c Authorized ignatory 
(Sandeep Kr Verma) 

Lab-lncharge 

Authorized Signatory 
(Ritu Garg) 

QM 

Regd. Address: 4/57, Vipul l<hand, Gomli Nagar. Lucknow• 226010 (U.P.) Mob: 09697674227 
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE 
Office & Laboratory: 2/261, Vlshwas Khand, Gomti Nagar. Lucknow- 226 010 (UP.) 

Email: ETRCLTH@YAHOO.IN, Web: www.etrclndlo.com 
ISO 9001:2015, 1$0 14001: 2015, OHSAS 18001 : 2007 & NABL/\ccrediled Laboratory TC-5469 

ETRC PM14rrES-REP/FT/17 

TEST REPORT 

WATER ANALYSIS 
·-

Test Report Ref No. ETRC/WW/2133/2021 Date of Reoort: 19.02.2021 
Name /Address/Type of Industry Triveni Engineering & Industries Limited 

Unit: Sugar 
Village: Milak Narayanpur, Tehsil: Swar 
District: Rarnpur (U.P.) 

SAMPLE DETAILS 
--

Water/ Waste Water Waste Water 6 PacklnQ Condition Sealed 
Samole Oescriotion SRS Outlet 6 Sample Collected Bv ETRC. Lucknow 
Sample received date 13.02.2021 7 Anal�sis Start Date 13.02.2021 

-

_!__Sample Quantity 2.0 liters 8 Analysis End Dote 18.02.202'1 --

TEST RESULT 

Sr. Test Parameter U11lt Protocol/Test Method ,J Result Range of testing 
No. /limit of detection 

1 pH . APHA 23'" Ed. 2017-4500H' 7.7 1 - 14 
APHA 23'u Ed 2017-2540 C 

2 Total Dissolved Solid (TDS} mg/I IS: 3025 (Part-16): 1984 1882.0 10 - 20000 
Reaffirmed: 2017 

3 mo/I APHA :>310 Ed 2017-2540 D 17.9 5- 5000
--

Total Sus_pended Solid {TS$) 
Bio-chemical Oxygen Demand IS: 3025 (Part-44): 1993 4 (BOD) mg/I Reaffirmed· 2019 19.8 1 - 90000

Chemical Oxygen Demand APHA 23ru Ed 2017-5220 B 
5 mg/I IS: 3025 (Part-58): 2006 128.0 5 - 135000 (COD) Reamrmed· 2017 
6 Sulphate (SO◄) mo/I APHA 23'0 Ed. 2017-4500 SO.' E 310.0 1 • 800 

BDL�Bolow Oelec;l1on limit 
.......... ENO OF REPORT,,,,,,,, 

ETRC warrants that all analytlr.:1t work is conducted profonalonolly ,n eccordan<:c with all apptk:Jbte stamJ�,o t.ib0<ato,y p<oc11ces and IMt this dal� renects our best 
attempt to oeneralo occuralc results lot tho garnple, mentioned In the repon as abovo 
The re,u t retate on.'Y to the ,terns tested 
ETRC does not assume any t,:ibn ty for any daims or damages relate<! to the quat11y of parameter analyzed ,n the results and/or tile pcrlormonce Of the equ,pmen1 
coos1,1u1tng to the rc,ults. 
All disputes subject to Lucknow JurisdrctJon. 
Tn,s repot\ is not lo be reproduced wllOlty or In part and cannot be used as e�iden� 1n the court ol law and should no1 bo used ,n ony ndvert,s,ng media wtthout oor 
Specldl permission In 11,-rlling 
Complain re91S1er Is ava�a e ,n our labo<dtO<y 

- ,. .,.
_,. ., I 

' 

Authorized Signatory 
(Sandeep Kr Verma) 

Lab-lncharge 

Authorized Signatory 
(Ritu Garg) 

QM 

Rpgd Addr�ss: 4/57, V1pul Khand, Gomli Nager, Lucknow· 220010 (UP.) Mob. 0989767422' 
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Sr. 

ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE 
Office & Laboratoty: 2/261, Vlshwas l<hand, Gomtl Nagar, Lucknow- 226 01 O (U.P.) 

Email· ETRCLTH@YAHOO.IN, Web: www.etrcindia.com 
ISO 9001:2015, ISO 14001: 2015, OIISAS 10001 : 2007 

An Approved LalJoratory from Ministry of Environment, Forest ond Climnte chango, Govt. of India under EPA 1986

ETRCPIVl14/TES-REP/FT/17 

TEST REPORT 

WATER ANALYSIS 

Test Report Ref No. ETRC/EPA/4188/2021 
Name /Address/Type of Industry 

Date of Report . 17.03.2021 
Triveni Engineering & Industries Limited 
Unit: Sugar 
Village: Milak Narayanpur, Tehsil: Swar 
District: Ram ur U.P.) 

.._ _________________ __.___ _

SAMPLE DETAILS 

Water/ Waste Water Waste Water 5 Packinq Condition Sealed 
Sample Description SRS Inlet 6 Samole Collected By ETRC, Lucknow 
SamP-le received date 14.03.2021 7 Analysis Start Date 14.03.2021 
Sample Quantity 2.0 liters 8 Analysis End Date 17.03.2021 

TEST RESULT 

-

Range of testing 
No. Test Parameter Unit Protocol/Test Method Result /limit of detection 

-

1 pH - APHA 23m Ed. 2017-4500H' 8.0 1 - 14 
APHA 23 w Ed 2017-2540 C 

-

2 Total Dissolved Solid (TDS) mg/1 IS: 3025 (Parl-16): 1984 1605.0 10 • 20000 
Reaffirmed: 2017 

- - -5-5000 3 
4 

5 

6 

Total Suspended Solid (TSS) moll APHA 23 m Ed 2017-2540 D 155.G

Bio-chemical Oxygen Demand mg/I IS: 3025 (Part-44): 1993 
344.0 1 - 90000 (BOD) Reaffirmed: 2019 

Chemical Oxygen Demand APHA 23'11 Ed 2017-5220 B
mg/I IS: 3025 (Part-58): 2006 1304.0 5 - 135000 

(COD) Reaffirmed: 2017 
Sulphate (SO.) mo/I APHA 23"' Ed. 2017-4500 so◄<· E 755.2 1 -800 

.......... ENO OF REPORT ..•..••. 
CTRC waira111s U,a1 au analVbC.1I work 1! conducted p<Ofesslonally In accofdance with al applicabkl slandard laborato,y pu,cbccs and lhot u11s data ,e� 001 besl 
1111cmpt 10 genetale acx:urata nuutts for 1he sample, mentioned in 1he report as above. 
I he restdl relale only lo lhe Items tosled, 
ETRC docs not assume any fiabikly for any d.iims or c1.1mages related 10 1he quaflly ct parameter analyzed JI the results and/or the pe,formance of the equipmenl 
const1UtJng to 1hc results. 
All dl.spulos subi«t to Lucknow Jurisdiction. 
Th,s cepcrt Is not to be rep,od1JCc<.I wholly o, in p.-vt and c,,111101 be used n ell1deoce In the court Of law and $h0u1d nol be used 10 any adverllsmg media v.,thout our 
special poonrss,on 10 wnung .. 
Complain register Is available in our laboratory 

' �l?f,""" 
"Authorized Signatory 

(Sandcep Kr Verma) 
Lab-lnchargc 

Authorized Signatory 
(Ritu Garg) 

QM 

Rcgd. Address: 4/57, Vrpul l<hancl, Gomt1 Nagar. Lucknow• 226010 (UP.) Mob: 09897674227 
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE 
Office & Laboratory: 2/261, Vishwas l(h.ind, Gomli Nagar, Lucknow• 226 010 (U.P.) 

Email : ETRCL TH@YAHOO.IN, Web: www.etrcindia.com 
ISO 9001:2015, ISO 14001 : 2015, OHSAS 18001 ; 2007 

An Approved Laboratory from Ministry of Environment, Forest and Climate change, Govt. or India under EPA 1986

TEST REPORT 

WATER ANALYSIS 

ETRCPM14/TES-REP/FT/17 

,--,------c::-...,..,---=�cc-c==-=--:-----,:-�,--:--,,----,-c---------�
--

---------·-Test Reoort Ref No. ETRC/EPA/4189/2021 Date of Report: 17 03.2021 ---
Name /Address/Type of Industry Triveni Engineering & Industries Limited 

-

Water/ Waste Water Waste Water 
Samole Description SR$ Outlet 
Samole received date 14.03.2021 
Samole Quantitv 2.0 liters 

Unit: Sugar 
Village: Milal< Narayanpur, Tehsil: Swar 
District: Rampur (U.P.) 

SAMPLE DETAILS 

5 Packing Condition Sealed - --
6 Samole Collected Bv ETRC, Lucknow 
7 Analysis Start Date 14.03.2021 
8 Analvsis End Dale 17.03.2021 ---

TEST RESULT 
Sr. Test Parameter Unit Protocol/Test Method Result Range of testiiig7 
No. /limit of detection 

DH - APHA 23ra Ed. 2017-4500W 7.7 1 - 14 
APHA 23'" Ed 2017-2540 C ,-

2 Total Dissolved Solid (TDS) mg/I 1s· 3025 (Part-16): 1984 1638.6 10 - 20000 
I---

Reaffirmed: 2017 
3 Total Suspended Solid (TSS) mq/I APHA 23'u Ed 2017-2540 D 16.3 5 - 5000 
4 Bio-chemical Oxygen Demand mg/I IS 3025 (Part-44)· 1993 16.0 1 - 90000 Reaffirmed: 2019 

-
(BOD} 

5 

6 

Chemical Oxygen Demand APHA 23'" Ed 2017-5220 8 
mg/I IS: 3025 (Part-58). 2006 124.0 5- 135000(COD) Reaffirmed. 2017 --

--
-

Sulphate (SO◄) mQ/1 APHA 23'" Ed. 2017-4500 SO/ E 313.9- 1 - 800
......... END OF REPORT ........ 

ETRC warrants that an analytical work is conducied profosslonally 111 11Ccordanoo with all oppllcable siamlard laborat01y practices and lhlll lh1s doto roflecls our hesl 
altompl to gr.or.rate �ceur�te results lor tho ournplc, mentioned In U1u report as owvo. 
The 1esull relJte only to the Items tosted. 
ETRC does not assume any llabilty tO< any clo,ms or damages related to the quality of p:iraml!ler aMly2ed '" the results and/or the P<)rformance of the equipment 
consll1uung 10 1he results. 
All disputes a11bjoct to Lucknow ju�sdlcllon_ 
Thi$ report 1$ not lo be reproduced wholly or In part and cannot be used as evidence in the coort of law and should nol be u:.c� 111 any ad�ertlsmg medk, ,vlhout <M 
,IN!Oal per1111ss10n 1n wnUng 
Complain reg,ster 1s avatla

�
)in our la

�
tory, 

--- �{;('1 ylfj 

.: f_ 1-=-
? 

Authorized Signatory 
(Sandeep Kr Verma) 

Lab-lncharge 

...,., 
,....,_ �, �s-" 
·�� 

Authorized Signatory 
(Ritu Garg) 

QM 

R1:9<.1. Address. 4/57, V1p111 Kttand, Gomti Nagar. I 11cknow - ?26010 (IJ P .) Mob· 0989767'12:>7 
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CPCB 

To, 

LiFE G20 
Lifestyle For 
Environment 

Sir 

F. No. LB/99/7/2021-INST LAB-HO-CPCB-HO/Pvt./ Uol 

The Head of Laboratorv. 

U 202n INDIA 

CENTRAL POLLUTION CONTROL BOARD 

aI eed Ponst MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA 

M/s Environmental and Technical Research Centre, 
2/261, Vishwas Khand, Gomti Nagar, Lucknow, 
Uttar Pradesh -226010. 

1. Dr. Manoj Garg 

Recognition Letter 

Subject: Recognition of M/s Environmental and Technical Research Centre. 2/261. Vishwas 
Khand. Gomti Nagar, Lucknow. Uttar Pradesh-226010. as Environmental laboratory 
under the Environmental (Protection) Act- 1986 - reg. 

2. Ms. Ritu Garg 
3. Sh. Sandeep Kr. Verma 

With reference to your application dated 21/11/2022 along with acceptance of the terms & 
conditions of the guidelines for recognition of environmental laboratories under the Environmental 

(Protection) Act, 1986, submitted to Central Pollution Control Board (CPCB), the Competent 
Authority of CPCB has accorded approval for renewal of recognition of Environmental laboratory and 

Govt. Analysts. Subsequently, M/s Environmental and Technical Research Centre, 2/261, 

Vishwas Khand, Gomti Nagar, Lucknow, Uttar Pradesh -226010. shall be notified considering 

the current requirement of mandatory accreditation / certifications of the laboratory with a validity 
up to 15/05/2025 in the Gazette Notification of India. 

2. The following analysts have been approved as Government Analysts: 

Date: 20th October 2023 

3. The laboratory should compulsorily follow the accepted terms and conditions and may undertake 

the following tests: 

a) Physical Tests-Conductivity, Colour, pH, Fixed & Volatile Solids, Total Solids, Total 
Dissolved Solids, Total Suspended Solids, Turbidity, Temperature, Velocity & Discharge 
Measurement of Industrial Effluent Stream, Flocculation Test (Jar Test), Odour, Salinity, 
Settleable Solids and Sludge Volume Index. 

b) Inorganic (General and Non-metallic): Acidity, Alkalinity, Ammonical Nitrogen, Chloride, 
Chlorine Residual, Dissolved Oxygen, Fluoride, Total Hardness, Total Kjeldahl Nitrogen 
(TKN), Nitrite Nitrogen, Nitrate Nitrogen, Phosphate, Sulphate, Bromide, Carbon Dioxide, 
Chlorine Demand, lodine, Sulphite, Silica, Cyanide and Sulphide. 

c) Inorganic (Trace Metals): Boron, Cadmium, Calcium, Total Chromium, Chromium 
Hexavalent, Copper, Iron, Lead, Magnesium, Mercury, Nickel, Potassium, Sodium, Sodium 
Absorption Ratio, Zine, Arsenic, Aluminium, Beryllium, Barium, Lithium, Manganese, 
Selenium, Silver, Strontium, Tin, Antimony, Cobalt and Vanadium. 

d) Organics (General) and Trace Organics: Biochemical Oxygen Demand (BOD), Chemical 
Oxygen Demand (COD), Oil and Grease, Phenolic Compounds, Pesticides (each) (Organo 
Chlorine and Organo Nitrogen-Phosphorus), Total Organic Carbon (TOC), Adsorbable 
Organic Halide(AOX), Surfactant, Tanin & Lignin, Poly-Chlorinated Biphenyl (PCB's), 
Poly-Nuclear Aromatic Hydrocarbon (PAH), Organic Carbon (in Solid) and Carbon/Nitrogen 
Ratio. 

e) Microbiological Test: Total Coliform, Faecal Coliform, E. coli, Fuecal Streptococci and 
Total Plate Count, Enterococcus and Coliphage. 

Cont. 

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

qrYTA/Tel :43102030, 22305792,daHIjZWebsite : www.cpcb.nic. in 
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t) Toxicological Tests: Bioassay Method for Evaluation of Toxicity Using Fish and 
Measurement of Toxicity Factor I Ising Zebra Fish (Dimensionless ToxICity Test). 

8) Biological Tests: Planktonic Jdentification Count. Measurement of Various Diversity lndex 
and Chlorophyll. 

n) Characterization of Hazardons Waste. Prenaration of Leachate (TCLP Extract Water 

tNtract), Corrosivity, Ignibility (Flash point), Reactivity, Toxicity and Measurement of Heavy 
Metals Pesticides in the Waste/Leachate. 
SolSludge/Sediment and Solid Waste: Boron, Cation Exchange Capacity (CEC). Electrical 

Conductivity, Nitrogen (Available). Organic Carbon/Matter (Chemical Method pH. 

Thosphorous (Available), Phosphate (Ortho). Phosphate (Total), Potassium, SAR in Soil 

EXtTact, Sodium, Soil moisture. TKN, Calorific Value. Ammonia, Bicarbonate, Calcium, 

Calcium Carbonate, Chloride, Colour. Exchangeable Sodium Percentage (ESP), Gypsum 

hequrement, H. Acid, Heavy Metal, Magnesium, Mechanical Soil Analysis, Nitrate, Nitrite. 

PAH, Pesticide, Potash (Available). Sulphate. Sulphur, Total Organic Carbon(TOC) Total 

Water Soluble Salt and Water Holding Capacity. 

J) Ambient Air/ Fugitive Emissions: Nitrogen Dioxide (NO2), Sulphur Dioxide (SO2). Total 

Suspended Particulate Matter, Respirable Suspended Particulate Matter PM10, Ammonia. 

Carbon Monoxide, Chlorine, Fluoride. Non-Methane Hydrocarbon, Lead, Methane, Ozone, 

Benzene Toluene Xvlene (BTX), Polycyclic Aromatic Hydrocarbon(PAH), Benzo-a-Pyrine & 

others and PM)s and Volatile Organics Carbon. 

k) Stack Gases/ Source Emission: Particulate Matter, Sulphur Dioxide, Velocity & Flow, 

Carbon Dioxide, Carbon Monoxide, Temperature, Oxygen, Oxides of Nitrogen, Acid Mist. 

Ammonia, Chlorine, Fluoride (Particulate), Fluoride (Gaseous), Hydro-Chloric Acid. Total 

Hydrocarbon, Hydrogen Sulphide and Carbon Disulphide and Mercaptan. 

1) Noise Level: Noise Level Measurement (20-140 dBa) and Ambient Noise and Source 

Specific Noise. 
m) Meteorological: Ambient Temperature, Wind Direction, Wind Speed, Relative Humidity 

Solar Radiation and Rain Fall. 

4. The laboratory shall compulsorily participate in the Analytical Quality Control (AÌC) Exercise 

conducted by the CPCB to ascertain the capability of the laboratory and analysts. The lab shall 

submit quarterly progress report on the sample analysis carried out to CPCB. 

5. The surprise inspection / periodic surveillance of the recognized environment laboratory will be 

undertaken to assess its proper functioning systematic operation and reliability of data generated at 

the laboratory by a Joint Team as per the Notification. 

6 The laboratory should have the mandatory requisite accreditation and certificate of the ISO: 1 7025 

and ISO:45001 as per rules. This recognition is subject to such accreditations and renewals as 

anplicable and in case of serious non-compliance of any of the terms and conditions, the laboratory 

may be black listed for a minimum period of two years and civil/criminal proceedings, as 

applicable, may be initiated for performing functions on behalf of the Government in an 

unauthorized manner. 

7. The M/s 
Environmental and Technical Research Centre is required to apply for further renewal 

of recognition through online using CPCB web portal (https://epcbepalab. in/epalab) before expiry 

of recognition with mandatory accreditation / certification concerned 
Yours faithfully, 

(Dr. K. Ranganathan) 
Scientist-E & Divisional Head 

Instrumentation laboratory 

93230



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE
has been assessed and accredited in accordance with the standard

ISO/IEC 17025:2017
''General Requirements for the Competence of Testing &

Calibration Laboratories''
for its facilities at

2/261, VISHWAS KHAND, GOMTINAGAR, LUCKNOW, UTTAR PRADESH, INDIA

in the field of

TESTING
Certificate Number: TC-5469

Issue Date: 16/05/2023 Valid Until: 15/05/2025

This certificate remains valid for the Scope of Accreditation as specified in the annexure subject to continued
satisfactory compliance to the above standard & the relevant requirements of NABL.

(To see the scope of accreditation of this laboratory, you may also visit NABL website www.nabl-india.org)

Name of Legal Entity: Environmental and Technical Research Centre

Signed for and on behalf of NABL

N. Venkateswaran
Chief Executive Officer

ANNEXURE R-16
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SI. 
No 

Name of Laboratory Date of 
collection 

of 
samples 

Date of 
Report Place from 

where 

samples 

were taken 

Analysis Prescribed 
standards 
(as per the 

consent 
granted by 
UPPCB) 

1 ETCRC/EPN3747/2020 
Environmental & 

Technical Research Centre, 
2/261 Vishwas Khand 

Lucknow 

12.11.2020 20.11.2020 ETP Outlet PH-7.5 
TDS-642 
TSS-17.8 
BOD-16.4 

COD-132.00 

PH- 5.5 TO 8.5 
TDS – 2100 

TSS- 100 
BOD- 100 
COD- 250 

2 ETRC/EPN/3857/2020 
Environmental& Technical 

Research Centre, 2/261 
Vishwas Khand 

Lucknow 

18.11.2020 21.12.2020 ETP Outlet PH -7.6 
TDS-1268 
TSS-13.8 

BOD - 14 .4 
COD-136 

Oil & Grease 
- BDL

Same as above 

3 11111989/Moradabad/202
I Regional  Laboratory 
office,   Moradabad, 
UPPCB, Moradabad 

22.01.2021 03.02.2021 ETP Outlet PH-7.5 
Oil & Grease 

-3.6
TSS-28 

TDS-1880 
BOD-24 

COD-220 

Same as above 

4 ETRC/EPA/4000/202I 
Environmental & 

Technical Research Centre, 
2/261 Vishwas Khand 

Lucknow 

22.01.2021 25.01.2021 ETP Outlet PH- 7.3 
TDS-734 
TSS-19. 8 
BOO-15.6 

COD-116.00 

Same as above 

5 11178623/Moradabad/202
I Regional Laboratory 

office, Moradabad UPPCB, 
Moradabad 

27.01.2021 03.02.202
1 

ETP Outlet PH-7.2 
Oil & 

Grease-3.2 
TSS-26.00 

TDS-1920.00 
BOD-22.00 

COD-216.00 

Same as above 

6 ETRC/WW/213 1/2 02 1 
Environmental & 

Technical Research Centre, 
2 /26 I Vishwas Khand 

Lucknow 

13.02.2021 19.02.2021 ETP Outlet PH-7.8 
TDS-980 
TSS-17 
BOD-15 

COD-132.00 

Same as above 

7 ETRC/EPA/4195/2021 
Environmental  & Technical 

Research Centre, 2/261 
Vishwas Khand Lucknow 

14.03.2021 17.03.2021 ETP Outlet PH-7.9 
TDS-1615.00 

TSS-13.00 
BOD-12.00 

COD- 112.00 

Same as above 

8 ETRC/WW/431 3/2 021 
Environmental & 

Technical Research Centre, 
2/ 26 1 Vishwas Khand 

Lucknow 

06.04.2021 10.04.2021 ETP Outlet PH-7.6 
TDS-1026.00 

TSS-16.8 
BOD-16.00 

COD-128.00 

Same as above 

ANNEXURE R-17 (COLLY)
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Government of India 
Central Ground Water Authority (CGWA) 

Ministry of Water Resources, River Development and Ganga Rejuvenation 
Applications for Issue of NOC to Abstract Ground Water (NOCAP) 

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting Groundwater 
(Application For Renewal of NOC) 

Application Number : 21-4/1534/UP/IND/2017 

Applied For Renewal: 1st 

1. General Information:

Water Quality:

Application Type Category/ Type of Application:

(i) Name of Industry:

Fresh Water 

Sugar 

TRIVENI ENGINEERING AND INDUSTRIES LIMITED 

(ii) Location Details of the Industrial Unit- (Attach Site Plan and Certified Revenue Sketch) (S) 

Address Line 1 

Address Line 2 

Address Linc 3

State: 

District: 

Sub-District: 

Village/Town: 

Area Type: 

Area Type Category : 

(iii) Communication Address

Address Line 1:

Address Line 2:

Address Line 3:

State:

District:

Sub-District:

Pincode:

Phone Number with Area Code:

Mobile Number:

Fax Number:

SUGAR UNIT- MILAK NARAYANPUR 

POST OFFICE-DADIYAL, TEHSIL-TANDA 

DISTT- RAMPUR 

UTTAR PRADESH 

RAMPUR 

SUAR 

Narainpur 

Non-Notified 

Over Exploited 

SUGAR UNIT- MILAK NARA YANPUR 

POST OFFICE-DADIYAL, TEHSIL-TANDA 

DISTT- RAMPUR 

UTT AR PRADESH

RAMPUR 

SUAR 

244925 

91 9758400190 

91-9719334888

E-Mail: jitender.sandhu@mnp.trivenigroup.com 

(v) Details of Existing NOC issued by CGWA (enclose copy)

NOC Letter No: CGWNNOC/IND/ORIG/2017/2666 

Date of Issuance: 13/07/2017 

Vailidity (Start): 13/07/2017 

Validity (End): 12/07/2019 

Reason for not applying for renewal before expiry of NOC NA 
Validity (Attach Affidavit): 

(vi) Purpose of Renewal Application: Exisling Ground Water 

22/06/2019 11 :32 AM Page 1 of 7
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Central Ground water Authority 

NOTIFICATIO 

New Delhi the 24th September, 2020 

ANNEXURE R-20
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7/8/2021 NOC Application Form

1/3

Form 8 (C)
[See Rule 8(1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL
FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICAT NO:
VALID UP TO : 26/02/2026

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000451

Name of the Owner TARUN SAWHNEY VCANDMD

Designation
पद

AGM Company Name
कं पनी का नाम

Triveni Engg. & Ind. Ltd Sugar Unit
Milknraynpur

Company Address
कं पनी का पता

Village Milaknarayanpur Po
Dadiyal Distt. Rampur

Authorization Letter
प्राधिकार पत्र

Download

Address of the Applicant VILLAGE-MILAK NARAYANPUR,
POST-DADIYAL, TEHSIL-TANDA
BADLI, DISTRICT-RAMPUR, UP
244001

Application Form Serial
No.

RMPR0121NIN0015

Date of Submission 24/01/2021 Specimen Signature

Location Particulars

District Rampur Block SWAR

Plot No./Khasra No. 87 Jattaur Municipality/Corporation NA

Ward No./Holding No. NA

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of
the Well

09/02/2007

Type of Well Tube Well/Boring Depth of the Well (In
meter)

103.00

Purpose of well Industrial Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 40.00

Operational Device Electric Motor Rate of Withdrawal
(m3/hr.)

100.00

Date of Energization (In Case of Electric Pump) 09/02/2007

Maximum Allowable Rate of
Withdrawal (m3/hr.):

100.00 Maximum Allowable
Running Hours Per Day:

2.00

ANNEXURE R-21 (COLLY)115252
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7/8/2021 NOC Application Form

2/3

Maximum Allowable Annual Extraction of Ground Water: 60000

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at SI. (3j), for Running Hours I day as shown at SI. (3k), and for maximum allowable annual extraction of

ground water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.
Place:

Date:

Yours Faithfully,

Signature of the Issuing Authority

and Designation

GENERAL CONDITIONS:

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization
For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands
In case of any change of ownership of the existing well, fresh registration has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the
Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration
In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.
The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.
Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped
of piezometer should be commensurate with that of the pumping well.
The data, obtained from digital water level recorders shall be made
available to this office on monthly basis
Guidelines for Installation of Piezometers and their Monitoring


Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.
No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as
per below table:

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Monitiring Mechanism

Manual DWLR with Telemetry

1 < 10 0 0 0

2 11 - 50 1 1 0

3 50- 500 1 0 1

4 > 500 2 0 2

The measuring frequency should be monthly and accuracy of measurement should be up to cm.
the reported measurement should
be given in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.
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The ground water quality has to be monitored twice in a year during pre-monsoon (May/June)
and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab.
Besides, one sample (1 lt capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care off.

Any other condition(s) that may be imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.
Any other condition imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:
(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:
i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.
iii) All industries abstracting ground water in excess of 100 m3/d shall be required to undertake annual water audit through Confederation of
Indian Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to CGWA. All such industries shall be required to reduce their ground
water use by at least 20% over the next three years through appropriate means.
iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3
/day of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 15 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the
same as that of the pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.
v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.
vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.
ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

This NOC is not authorized by any Official. This should only be used for Preview purpose.
यह अनापत्ति प्रमाणपत्र किसी प्राधिकारी द्वारा प्रमाणित नहीं  है। इसे मात्र पूर्वावलोकन के  उद्देश्य से प्रयोग किया जाना चाहिए।
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Form 8 (C)
[See Rule 8(1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL
FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICAT NO:
VALID UP TO : 17/06/2026

{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202101000452

Name of the Owner TARUN SAWHNEY VCANDMD

Designation
पद

AGM Company Name
कं पनी का नाम

Triveni Engg. & Ind. Ltd Sugar unit
Milknrayanpur

Company Address
कं पनी का पता

Village Milaknarayanpur Po
Dadiyal Distt. Rampur

Authorization Letter
प्राधिकार पत्र

Download

Address of the Applicant VILLAGE-MILAK NARAYANPUR,
POST-DADIYAL, TEHSIL-TANDA
BADLI, DISTRICT-RAMPUR, UP
244001

Application Form Serial
No.

RMPR0121NIN0016

Date of Submission 24/01/2021 Specimen Signature

Location Particulars

District Rampur Block SWAR

Plot No./Khasra No. 53 Jattpura Municipality/Corporation NA

Ward No./Holding No. NA

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of
the Well

16/03/2007

Type of Well Tube Well/Boring Depth of the Well (In
meter)

109.00

Purpose of well Industrial Assembly Size(For Tube
Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 50.00

Operational Device Electric Motor Rate of Withdrawal
(m3/hr.)

100.00

Date of Energization (In Case of Electric Pump) 10/03/2007

Maximum Allowable Rate of
Withdrawal (m3/hr.):

100.00 Maximum Allowable
Running Hours Per Day:

2.00
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Maximum Allowable Annual Extraction of Ground Water: 60000

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (2) for extraction of ground water
at a rate not exceeding that as shown at SI. (3j), for Running Hours I day as shown at SI. (3k), and for maximum allowable annual extraction of

ground water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.
Place:

Date:

Yours Faithfully,

Signature of the Issuing Authority

and Designation

GENERAL CONDITIONS:

In case of any change of ownership of the proposed well, fresh authorization has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization
For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet
of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary is
proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water meters
The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the
situation so demands
In case of any change of ownership of the existing well, fresh registration has to be obtained.
No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the
Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration
In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect
during verification at any subsequent stage , this registration is liable for cancellation.
The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.
Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped
of piezometer should be commensurate with that of the pumping well.
The data, obtained from digital water level recorders shall be made
available to this office on monthly basis
Guidelines for Installation of Piezometers and their Monitoring


Piezometer is a borewell /tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers
are as follows:

The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is
being withdrawn. The diameter of the piezometer should be about 4” to 6”.
The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as
well as deeper ground water aquifer monitoring.
No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as
per below table:

S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Monitiring Mechanism

Manual DWLR with Telemetry

1 < 10 0 0 0

2 11 - 50 1 1 0

3 50- 500 1 0 1

4 > 500 2 0 2

The measuring frequency should be monthly and accuracy of measurement should be up to cm.
the reported measurement should
be given in meter upto two decimal.
For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR)
with telemetry system should be used for accuracy.
The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours.
All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.
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The ground water quality has to be monitored twice in a year during pre-monsoon (May/June)
and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab.
Besides, one sample (1 lt capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.
A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number,
depth and zone tapped of piezometer/tube well for standard referencing and identification.
Any other site specific requirement regarding safety and access for measurement may be taken care off.

Any other condition(s) that may be imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.
Any other condition imposed by the concerned Authority.
In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:
(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:
i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.
iii) All industries abstracting ground water in excess of 100 m3/d shall be required to undertake annual water audit through Confederation of
Indian Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors
and submit audit reports within three months of completion of the same to CGWA. All such industries shall be required to reduce their ground
water use by at least 20% over the next three years through appropriate means.
iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as
mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3
/day of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 15 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the
same as that of the pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.
v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.
vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.
ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

This NOC is not authorized by any Official. This should only be used for Preview purpose.
यह अनापत्ति प्रमाणपत्र किसी प्राधिकारी द्वारा प्रमाणित नहीं  है। इसे मात्र पूर्वावलोकन के  उद्देश्य से प्रयोग किया जाना चाहिए।
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Triveni Engineering & Industries ltd., 

Sugar Unit• Milak Narayanpur 

Press Mud Generation & Dbposal Record from 01.12.2020 to 31.12.2020 

CUSTOMER NAME DESTINATION REGION INVOICE NO INVOICE DATE 

RATHI TRADERS KASHIPUR Uttarakhand 9100334474 01.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334475 01.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334476 01.12.2020 
RATH! TRADERS KASHIPUR Uttarakhand 9100334477 01.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334478 01.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334479 01.12.2020 
RATH! TRADERS KASHIPUR Uttarakhand 9100334480 01.12.2020 
RATHI TRADERS KASHIPUR Utta ra kha nd 9100334481 01.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334482 01.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334483 02.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334484 02.12.2020 
RATHITRADERS KASHIPUR Uttarakhand 9100334485 02.12.202D 
RATHI TRADERS KASHIPUR Uttarakhand 9100334486 02.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334487 02.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334488 02.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334489 02.12 .. 2020 

RATHI TRADERS KA5HIPUR Uttarakhand 9100334490 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334491 03.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334492 03.12.2020 
RATlil TRADERS KASHIPUR Uttarakhand 9100.334493 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334494 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334495 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334496 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334497 03.12.2020 
RATH! TRADERS KASHIPUR Uttarakhand 9100334498 03.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334499 03.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334500 04.12.2020 
RATH! TRADERS kASHIPUR Uttarakhand 9100334501 04.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334502 04.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334503 04.12.2020 

RATH! TRADERS KASHIPUR Uttarakhand 9100334504 04.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334505 04.12.2020 
RATHI TRADERS KASHIPUR Uttarakhand 9100334506 04.12.2020 
RATH! TRADERS KASHIPUR Uttarakhand 9100334S07 04.12.2020 

RATHI TRAOERS KASHIPUR Uttarakhand 9100334508 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334509 05.12.2020 

RATH! TRADERS KASHIPUR Uttarakhand 9100334510 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334511 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334512 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334513 05.12.2020 
RATH! TRADERS KASHIPUR Uttarakhand 9100334514 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334515 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334516 05.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 910033-<IS17 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334S18 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334519 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334S20 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334521 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334522 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334523 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334S24 06.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334525 07.12.2020 

RATHI TRADERS KASHIPUR Uttarakhand 9100334526 07.12.2020 

RATHI TRAOERS KASHIPUR Uttarakhand 9100334527 07.12.2020 

MATERIAi.NO QUANTITY Vehicle no. 

PRESS MUD 238.80 UP22Q0223 
PRESS MUD 259.50 UP22U93S1 

PRESS MUD 267.80 UP22AF0873 

PRESS MUD 264.80 UK06AV4717 
PRESS MUD 260.00 UK06X8127 

PRESS MUD 263.50 UP22A06473 

PRESS MUD 253.40 UP22Al2399 

PRESS MUD 265.20 UK06AQ1081 
PRESS MUD 246.10 UP22AR060S 

2319.10 

PRESS MUD 246.90 UP22R9833 

PRESS MUD 2S8.90 UP22AF0873 

PRESS MUD 223.70 UP22Q0223 
PRESS MUD 247.20 UK06X8127 

PRESS MUD 260.10 UP22U9351 

PRESS MUD 258.30 UK06AV4717 
PRESS MUD 273.30 UK06AQ1081 

1768.40 

PRESS MUD 270.60 UP22AR0605 
PRESS MUD 263.30 UP22AD6473 

PRESS MUD 275.20 UP22Al2399 

PRESSMUO 268.80 UP22R9833 

PRESS MUD 270.40 UP22AF0873 
PRESS MUD 232.70 UP22Q0223 

PRESSMUO 237.30 UP22U9351 
PRESS MUD 262.20 UK06X8127 

PRESS MUD 278.00 UK06AV4717 

PRESS MUD 250.90 UP22AD6473 

2609,40 

PRESS MUD 282.30 Uk06AQ1081 

PRESS MUD 260.60 UP22Al2399 

PRESS MUD 255.60 UP22AR0605 
PRESS MUD 256.50 UP22R9833 

PRESS MUD 265.70 UP22AF0873 

PRESS MUD 241.90 UP22Q0223 
PRESS MUD 264.70 UP22U93S1 

PRESS MUD 252.40 UK06AQ1081 

2079.70 

PRESS MUD 277.40 UK06AV47l7 

PRESS MUD 275.30 UP22A06473 

PRESSMUO 2S2 .. 30 UK06X8l27 

PRESS MUD 247.30 UP22Al2399 

PRESS MUD 2S3.00 UP22AR0605 

PRESS MUD 265.90 UP22R9833 
PRESSMUO 257.90 UP22AF0873 

PRESS MUD 264.10 UP22U9351 

PRESS MUD 232.40 UP22Q0223 
2325.60 

PRESS MUD 263.GO UKOGX-8127 

PRESS MUD 275.50 UK06AV4717 

PRESS MUD 267.70 UP22AD6473 

PRESS MUD 247.80 UK06AQ1081 

PRESS MUD 255.30 UP22AL2399 

PRESS MUD 245.70 UP22AR0605 

PRESS MUD 247.40 UP22R9&33 

PRESSMUO 253.60 UP22Af0873 
2056.60 

PRESS MUD 266.80 UK06X8127 

PRESS MUD 223.00 UP22Q0223 

PRESS MUD 251.70 UK06AV4717 

ANNEXURE R-26 (COLLY)
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Certified Copy of Resolution passed by the Board of Directors of Triveni Engineering & Industries Ltd. 
at their meeting held on 25th April, 2020.  

------------------------------- 

In supersession of earlier resolutions passed by the Board of Directors / Executive Sub-Committee of the 
Board of Directors of the Company in this regard, RESOLVED THAT Mr. Bhoopender Singh, General 
Manager (Sugar) and Mr. Jitender Sandhu, Asst.  General Manager (HR & Admn.) of the Company’s 
Milak Narayanpur  Sugar Unit be and are hereby singly and severally authorized to commence, institute 
and pursue any suit, action, appeal, writ or other proceedings of legal nature relating to said sugar unit in 
any Court(s) of law including High Court(s) and Supreme Court, Tribunal, Quasi-Judicial Body(ies), 
any Office of the Government of U.P. etc., as also to defend any suit, action, appeal, writ or other 
proceedings of legal nature filed against the Company’s said Sugar Unit and for this purpose to sign, 
verify and file any suit(s), application(s), petition(s) instruments, pleadings, appeal(s), revision(s), 
review(s) etc.; to swear affidavit(s); to appear before the concerned Court(s)/Tribunal(s)/Body(ies)/Govt. 
Authority(ies) either personally or through counsels; to make any statement/averment etc.; to produce 
evidence; to appoint advocates, counsels and to remunerate them; to sign vakalatnama(s) and such other 
papers, documents, writings etc., as may be required from time to time and to do all other acts, deeds, 
things and matters which may be necessary and incidental for the aforesaid purposes.  

RESOLVED FURTHER THAT a Power of Attorney, if required be executed by Mrs. Geeta  Bhalla, 
Group Vice President & Company Secretary in favour of aforesaid officers of the Company’s Milak 
Narayanpur Sugar Unit vesting in them all or any of the powers mentioned above.  

/Certified to be true copy/ 
For Triveni Engineering & Industries Ltd., 

Geeta Bhalla 
Group Vice President & 
Company Secretary 

Regd. Office: Deoband, District Saharanpur, Uttar Pradesh - 247 554 
CIN No. L15421UP1932PLC022174 

136 273



From: Ruchir Rai ruchir.rai@outlook.com
Subject: OA No. 234 of 2020 | Anuradha v. State of U.P. & Ors. | Objections on behalf of Triveni Engineering & Industries Ltd.

Date: 14 December 2023 at 9:52 AM
To: anuc039@gmail.com
Cc: pradeepmisra@yahoo.com, daleepdhayani@yahoo.co.in

Dear Madam, 
Attached herewith are the objections being filed on behalf of TEIL in the captioned matter. Kindly acknowledge receipt. 

Regards, 
Ruchir Ranjan Rai 
Advocate
Mobile - +91-8090034662

This message contains legally privileged and confidential information and is for the use of the addressee(s) only. If the 
reader of this message is not an intended recipient, such person is hereby cautioned that any dissemination, 
distribution or copying of this communication is prohibited. If you have received this transmission in error, 
please immediately notify the sender by return email and delete this message from your system.

Objections on 
behalf…nal.pdf

Downloading…
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